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"That the Biil to repeal the Union Duties of Excise (Electricity) Distri-
bution Act, 1980, as passed by Lok Sabha, be taken into consideration.”

The question was put and the motion was adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take up clause-by-clause
consideration of the Bill.

Clause 2 and 3 were added to the Bill.
Clause 1, the Enacting Formula and the Title added to the Bill.
SHRI PAWAN KUMAR BANSAL: Sir, | beg to move:
That the Bill be returned.
The question was put and the motion was adopted.

SHORT DURATION DISCUSSIONS—Contd.
Foreign Direct Investment in retail sector

MR. DEPUTY CHAIRMAN: Now, we take up Short Duration Discus-
sion on Foreign Direct Investment in retail sector. Shri Murli Manohar
Joshi. Not here. Shri Praveen Rashtrapal.

SHRI PRAVEEN RASHTRAPAL (Gujarat): Mr. Deputy Chairman, Sir,
I must thank you for giving me an opportunity o speak on this very
important subject. Sir, before | deal with the subject in particular, | would
like to inform this august House that as per the recent independent survey
conducted, the finance affairs in this country are well managed, and,
among the Cabinet Ministers, the Finance Minister has been given very
good marks. Sir, the inflation in this country is well below the dangerous
mark and foreign exchange position is also quite satisfactory.

What | am concerned about is the double standards of certain political
parties. | am talking about the NDA, in particular. When they were in
power, they have supported the FDI in retail sector. | would like to quote
from the election agenda of the NDA. | quote:

"Organized retail trade on the international pattern will be promoted as
a new engine of growth for trade and employment through appropriate
legal and fiscal measures. Twenty six per cent FDI in retailing will be
allowed. Sourcing of Indian products by foreign retail chains will be
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encouraged. India’s vast market has potential for generating high growth
and thereby reducing poverty and economic inequalities. Internal trade
barriers hamper growth. They will be identified and removed."

I may also prove and produce a news item, where a statement by the
then Finance Minister of the NDA, Shri Jaswant Singh has gone on record
to say that FDI in retail is required; it will be there, and, the heading of the
Press says, 'Jaswant firm on FDI'. Now, what was admitted by the NDA
regime was appreciated very recently, that is, in the beginning of 2004,
then, why the same partners are now criticising when this Government is
likely to introduce the FDI in retail after proper study, after proper think-
ing, for which a Group of Ministers has also been appointed. You will
kindly appreciate that all over the country—you must look at the popula-
tion figures—below-25 population in this country is on the higher side.
We have also got the figures about the middle class. Approximately 300
million people belong to the middie class. Urbanisation in the country
has increased. And, for that, the trading community, the industrialists
and every other people who are interested in business, particularly, in
retail business, have constructed very big-sized complexes. At the same
time, metropolitan cities have malls where you can get all sundry retail
items under the same roof. That is catering to the needs of urban popu-
lation in metropolitan cities of Bangalore, Hyderabad, Chennai, Mumbai,
Delhi, Kolkata, Ahmedabad, etc. At the same time, you may go all over
the world. There may be malls; there may be very big complexes. But,
the small shops, the corner shops are not losing their business. There is
a vast population in this country which is catering to the needs of the
people belonging to the poor strata, the people residing in the towns, the
people residing in the villages. Hence, there is no threat. One thing we
must criticise. We must have our self-criticism. Once you have entered
global economy, once you have signed various agreements under the
WTO, you can't run away from the responsibilities which you are going to
have. | am extremely sorry to admit, with due respect to the industrialists
in this country, that we were not able to maintain international standards
of quality, international standards of management, international standards
of processing and international standards of managing the affairs of the
trade. We were also compromising with regard to pollution and all other
environmental problems. By entering the WTO, by entering the global
economy, our retailers will aiso be asked to follow the rules which are
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2.00 PM.

there in other cities. When we go to foreign countries, we praise every-
thing there—cleanliness, mechanisation and computerisation. And, when
we come back to our country, we again criticise that we have got popula-
tion. It is true that we have population. China also have got huge popula-
tion. In fact, our country must compete with a country like China which is
known for mass production. At the same time, our country must also
compete with westerri countries which are known for quality, which are
known for brands, which are known for management. You will kindly
appreciate that now if you enter a very big complex and purchase
anything, whether you ask for a bill or not, the bills are always prepared.
This will help the country; this will help the Revenue Department from the
evasion which used to take place in the past when the goods were sold
without bills. Super markets, along with corner shops, will remain
exempt. These are the advantages. There will be competition. We have
got indian retail magnates also. We have got Reliance; we have got Tata;
we have got L&T. They are not foreigners. So, our retailers are going to
have competition within indian big giants who are entering the various
fields of retail trade. When they are having competition with Indian
giants, our retailers should also be organised. | will give you one
example. We have got vast production of fruit. Our country is producing
many varieties of fruits. But, we don't have processing industry in this
country. As a result, we are losing. | can give examples of Punjab,
Himachal Pradesh, Uttaranchal, various parts of Uttar Pradesh, even a
place like Gujarat, where we are manufacturing Isabgol. But, we are not
able to export Isabgol to foreign countries. We are exporting Isabgol for
processing only, because we don't have that machinery. The small
farmers in our country cannot afford to acquire the processing
machinery; for that, there should be a chain of retailers who organise. As
a rest't, when FDI comes to retail market, it is not going to have
disadvantage to the country. It will definitely help. But, at the same time,
| do agree that we must give a level-playing field to the retailers. Retailers
are not going to be annihilated. Retailers should not be annihilated.
Retailers need not be removed from the market. At the same time, we
must take care of the interests of the retailers, and also take care of the
employment opportunities. | am sure about it. When a very big mall is
opened, hundreds of people get employment inside that mall. So,
employment is provided. In one shop, only the owner himself does
the business. He maintains the account and takes care of taraju,
weighing scale. Everything is done by one seth, who is the owner, and
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his one servant. When the same shop is converted into a very big
departmental store, a humber of people get employment. So, it is
employment-oriented. When you go to a big shop, it is
employment-oriented. At the same time, it is well managed, and we are
able to compete with the larger group within our country as well as the
larger group coming all the way from foreign countries. FDI is already
there. Our own brothers, the NRIs, are settled in other countries.
Educated people from our country are going to foreign universities,
doing MBA there, and coming back. We welcome them.

At the same time, in the field of market, once we have entered the
WTO, we cannot object, we cannot oppose and we cannot protest
the entry of the FDI in the retail market. There are many advantages.The
UPA Government is fully aware of the issues involved. According to my
" information, it has decided that no FD! will be
allowed in the retail sector except in single brand product retailing. | am
sure about it. In this very House, the hon. Minister of Commerce has
given a detailed reply on this very subject and, right now also, the
Government of India is discussing the whole issue of FDI in the retail
sector. | request those who are criticising the entry of FDI in the retail
sector only on the political ground that let us be very responsible.
Certain policy matters of economy should not be changed with the change
of Government. It was during 1991—85 that the
Government of India became party to the global economy. The WTO
and other agreements were signed by the then Government of India. It
was followed, for another six years, by the NDA Government. They were
part and parcel of the said economy. Now, the UPA
Government has come. They are also continuing it. So, there
should be consistency, and there should be continuation. In this
august House, we have had a discussion on VAT. Some State
Governments which belong to different political parties — | would not like
to quote their names to create any controversy—have not
implemented VAT. We were informed that except two States, Uttar
Pradesh and Tamil Nadu, all have implemented VAT. Only two States
have not implemented it. All other States have appreciated and
implemented VAT. The Central Government has given an assurance
that any loss on account of introduction of VAT will be compensated.
This is the assurance given by the CentralGovernment. Simitarly, on the
issue of the FDI in retail, one need not worry. The Government is fully
aware of the risk to the domestic retailer, and it will see that they are -
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not annihilated from the market. With these words, | conclude my speech
and request my friends, who are opposing FDI into retail for the sake of
opposition, to be more responsible. Thank you, Sir.

T e TR S (IW ISW) : YRIATE ITEIIET HEST | G e TE Al
ot for a0 fava W og@ 2 96 & &l

it Iymwafa: wug feew =€ fa @, it had to be taken up immediately
after it.

e YT wAE Sivedt: # gEe T o 6 o 99 g e | afen wswe aan T8
ST H A GHY aed fear T, e # T WA s, @ v & T sl weiem
3k =12 ofe Wifén a1 % oIk Sow & T B, fowst a5 § 97 s5ema B ™|

Trforen iR SEivr Wl (st we wrg) - # ST SaR W 91, 19 @ 9

T IS wEEE Sl 9 woea w1 ot | afes § e g

st Faa Y FEifae @ F = @R

T YLt WA S s, g wga weayul fava € SR S g
o 3T 79 W 95 81 W ¥ 1 90 999 ¥ 70 39 W 989 ® A F 1 T W E F=ife
T forme T waen AT wEen T 8, 19 A W THERR 51 9 1o @i ¥
il @ Gsifer waret 7€ ¥ ) 9% 99 39 H 1 ST 1 Rt | S gen

o ¥, 39T 39 W =gd TR0 # 9y faan 9 wifey ot 3g o @ W @
g Hifa Frufto wwr ) w6 fen)

IR (N . i) deE gu)

iy € T ot TgAn wifen f fom 29t & T e o] g §, S @ wftoms
o ¥, S 7 A firey & oft I o oo g )1 we wwd @ | 9 freew
FHET N 3T § Q- W g o wig Q|1 9= 36 W Iw | 79
Tt et o TR T fod - 9% P W@ wR 4 3Ew wwen ¥ e -dw
e | 9% 91 90 W IES € 1 390 g T T ¥ e e e ay e wet
st w1% o w5t €, a9 IR TwEenE 3 few &t argafa & 4t | difea sua @1
TR T fa W, S o faw Wit ¥, | fam sl g, @@ S uwdeE
fiear & & %1 9 L fo o) o= R R, ar s svgd st e o s
# SR o s @ § o adam anforeg w3, fas st e gurst it aga §i)
@ g 38 R ol gu ¥ T fee # ywdend s o nfew ) wrta wumssh it
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A o Tl ah e o1 T 100 wfawd S =t 3R 3= 3w oft e o1 e i o
et Y 79 S 1 3= g3 A v 6 39 W St geEnt g As E A um
T A€ AA Fiem @ AF 9 | ol F 5w oft g w1 @, fagH awar B WE ¥ 9w
el T T TS 1 WER B JOE | ot sae! w=i #1 e ot ok aw ot wen
a1 T eIR S Far gfaey A 39 9R | e 9a9[ W i a1 fF= & g8 s
v T i s & e sifa 8, < e sifaet st siftdem o, e few
T gREeE 1 fay fran ) a7 3ifie wara < 7}, o e ¥ ok fom W
sffge yEa R W faar 8 ™ § L (Eue)...

off T o ved (faer): =R urde sHa el ot ifq &1 s [E
foran, S ot &Pl &1 waiafa 9 @ &1 g9 SN 97 91, 39 °99on 99 #
foe % TwdenE w1 Seo@ o o, SH &1 39 Seom e #)

e HTEH AR St qH Aed g .. (AAN)... qR AIeE ¥
A1 W AT Wed: 3T Seidt & SN 99 61 Seoid Seiv el A

Tle gLl HHtel Siwit: T 7€t faeq faan fod <t sl w1 gfeson 8, seae @
3R o gffeea & Fife 39 ofa § st g & 7an srfedes 3 sik wfaffa aw
A g fora €1 & ot ara wee o e o e o1 13 39 9 W STR 319 U
T F IR IAFT-feooi B fram I - st wwfFa s s s fEm o - 59
R E & A A 98 Ol v e e g an ag g iR A e 1w
HE 9TEdl g 6 91e | dvdtentor &t Hifqai ot &, @ ¥ dw 9 7% 15-20
ISl 1 99G B &1 37 T4 8, 9 o faER g wifee i sud &5 =@l s 9 ea
oAt A T R o e W gR T A il & gR B s A e
e W €, 1 9 U w8 el Ugal Ul €7 3TH 3HH 8 GUR FTH H1 Ia ©
o 3 GUR F1 3A =1fed? e @ 15t R o g w0 A € fe S reeengsiee &
Tera feam man =1 Y 10 TS € 41 3 & o o wod wd wftmd € @ woe,
F1E GurR T & v | gfvan & a3, § e wrm Fraea ween, 3 99
JUR TR T | 30 N gueds &, 374 g0 3 oaqan o R R 3w ag oy dm
R A T w1 W ® T vmen 1y Y 9g e o S SR €, U a3 e
M fHenT | 39 STATET TR S¥ | W € @ 9 e 3 Qg -wre ettt
+ft STt S TR 39 SR &Y 954 5@ SO, Ay sl 1 3es Afafea sad
A2 T o S /A B, THE w1 g @ off 97 F91 1= T, SR F
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e g e | s @ gE +f we € s TR et @ e faem &
ol ot wE ¥ | o= # s T € o 3 9 v ¥ F @ At H w0
g & @ gF aga 1w w1y o %) et 39 9 w1 3 % 9 wwen 33 w2
yraad & fogsl geu =R e ¥, g sarvwa aga afusw € ok gw et
relt @ 59 3w 4 we @ ¥ 1 9% niE ¥ A vl oF wnfa ¥ ol s o 5@
sigen &1 & 1€ s fF faedt walmart @1 feslt ol stfirs =@t widt wiveieme
w3 weeed & T 9 g F @1 gy feaera 1 wgwsit # W s @i
% fordt g # = femroa, SAUEE A1 HEHR R W = # s 9E 9gEn 82
# Tt g o6 ag=Tan € A fraet et 99 T ? 3 faw 5w org i et
T Tl @ 3 wEh € e | 9% v faaneitd e € ¥ 9 @ 99 | T
2 F U wga T AT 39 AR # ot gE ¥ 1 39 =R # 9§ i w0 |
Y o gu d 1 afe S R e & WY T 3R 9R F1 arem 9 feran s el
Wy & g 3 3 I, e, SF-wired 37 ad! wrad TR s, g% dem S g™
=R | fft w3}, a8 dioe 3 99 w0 o wgad @ ot & 9e uEd
stfy I 50 & et 1 ) 4 e o © o 39 & S s v T
, O sH-TlEHE Tue! aete A § wife s 8t { sifery & swd w9
%17 51 S R o aga &1 aF O 59 3W w0 A 29, FHifE I wea ek
HI 7o PR A 9 761 2 o R i wem S A i Sm @ I
THREEIE g7 €, a9 | amitges Qe § fhat wifew =+t &, st faum &<
foren wmu? = @& FAS oA €, A FhS oA &, IR BT T §? T A 98 TR
uF 3T ¥ 1 9fE 3aw! aga Eifawn 3w o, 798 S @ &)L (aaae).. F
wFTE iR manfaie A H i mdsuwiwfEas
T G, I A1 H 4, F onus e 3uS) ot gamn wgen fF A w3 I
ey w10 i v € @ A1 01 | SR sEeY Wit @ Tan s e gt feafa
Brit? W faferas Sfer oY W A o R ASPIR 2 uTah, sEeT S 3
T | a9 fE fF 3R walmart a't W stoet- st ot @it o s '
T4 e | AfyE # e B TR AE-Ti F w09 €, 1 g | @St
frard &, Su ATER 3T = e’ 8300 HAS FIC HT W, forwst faw 10195 7
wTH FH 18300 FUTH = ST & HaA 10195 T HH FH 3R 78 ff a3 ¢
fF & Tl W, U safE W U @ 75 TN e w1 SR ¥ 1 gwe maeE
77 ¢ o o7 97 =i 0] 53 3R 39 TR B qafeas had U A 75 TN
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it e firen @ sud 9T T @ T # i v orE 80 &9IR =afaE displace
¥ 1 9T T SR 80 TR &Rt Y displace FE1 2R 10195 #Rit FY 4 21, 98
W TEEEe 3 w1 e §7 AN FE FH- TR aqg w &2 fR 9w S
walmart ISP &M, 9 fieer W <1 AR 8w, & faddl wormameh 9 =fea &
fo & Am, a7 e A, =18 o s W =fm & fag =8 @m, su9 fog
ST ST S B | O g W A F S R 3w S @ g o & i sh
ST 19T 9 HT T &, 3R S ael W ARl e off =i o 3% Hewdt 7et fentty
g Gt g 1 oot )1 e 3 forat Iomm % @ &7 IR 3 =) e ge
faema 7t &1 3 IS 3 displace F4, faenfaa w4 7Rk 3w % 3F & wga 7
e ® Tel % A9R Twrl 7 4 FAS 13 T |1 usiega €1 U@ T 3R ey
I T TF FAS 80 @ A AR g ) o 98 Tt 6 FAS A S |

A YR T ¢ N Ysiima | S | g9 s, et s s w ¥ e
under-employed &, unemployed ¥ 3% 39 JsTR & T gonT & 1 I &, T RN
¢, SifF 1 T &, e frant FordigT ot o SaepY o fiaet? 39 60 Tt H 7w
€ TR 7t R 97, =18 3R 1 TR T, 918 8911 UK 41, 918 H§ TFR 8,
AfH T 9 W T ¥ faur & wfew fF 39 60 Ol & A ot 39 W H
T 1 feafa w6t a1 g2 ¥, ot 78 3¢ SR fAe? o711 7R 9% weEl |
for w0 o Wil IR g HE o ¥ SE @ 9@ T, TR AR T faem,
Tfee A qgi =9 1Y, § Yo e € fF 9 FDI @ w81 Ao for 22 &, @
d, 9R ®, 39R, @ TSR T9C AT A ST AR F o &, 219 92 urers € iR
T WY 91 3R A H) wH W T | ag B aren @, T8 grocer shop
e 8w, f58 Mom & Pop Shop 3TW &&d €, 9 8, 9= aren &, 3 @i
et difest @ F0 =@ §2 TR suw! TTHY efficiency s &, @ fusa
50-60 el ¥ g9 @ fean an fasd 15-20 et § w1 @ == e &
THTAGRI T, 3 =EarE! | ot g @nit 1 efficiency &9 sgId? & fea & o9,
foFrg SR W &9 wed € o a8 98l 9o 141 i Sue! a8l § e €| 3% T =& i?
TR AdTaeen IF Bt A faset 15-20 W&l |, 59 § T vl & 7@
g & 3R Walmart ! a1 71 St A fean &, f e sma g fe aa 9
fégwm & 3 SR =l<it 1 =1 Tt gon 82 3 ot ofR siferr diam Sy =@
®. ¥ zafan g we % 59l AR fadm, § =& wugman fe sod FE a=m @,
FHife 13 qg <@ § ol # oy w® g % Wiy FEAl 9w § o Ifau
gfan &, et 3 g &, st 9o 9N ¥ 1 UF 9N T e T o1 SR ani oft e
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W @1 & o ST ) I T S T wga R € o 36 SR s | e g ¥
3 Tt oft grora | &n 3 Ao T e

IJqaurere Sft, ot § st wtan T € f T it F g oyaeen el #, 9 |
gen ¥ wi ¥ feufy 95 ¥ % 30 wrer vea foast g o, faeft grocery shops
of, 3= 3 A Fad 17 wiave 9= €, I v mEE @ T ) e e d w
1982 @ 1992 % R 37 wfav AR gt g B 7 § oI 77 we w0 R fr oW
T 10-12 Wil § BaS 3,500 B FHT 0 § =01, arwl wa g WA 8
s | gt ® |l 3 gae g fauy e € T Wg-wy Wi | ¥4 e,
e # o g, S 9 gem? Smum, S, it s wig Y wga 9@ =it
& fog A s ¥, @fw 3 9 retail trade ¥ fadsh féw & sorA W eiww
M g | @ wman? A o 92 fawfaa ofR ufeht sideraen & amdw 2w
IR T & WY A9 g # 7@, N ITH FA F1 9L, 36 FW & fag
wF fafret s vg grets # Restrictive law for retail trade s T, &4
T2 3R Fe fn T Iwi 7 on W@}, el ) W A W@ R, 7w Fem
gy ¢, o) # oTTesh WA W@ 9T ) S@ W@ Walmart 571 a1 O S99 Wi
complex 1, forad a9 500-~700 g™ Gt i, SRt Wl 1 1 =N N, IS
environmental TR F1 87, wAiEwig TAHS = T2 A = @ T v
St T o A i, =, vaiatn S '@ w9392 ved § f qma € fw
59 waa Walmart #1 g&! #1806 a1 Mall shops =1 70% o &, @t v A
stampede & Sl ¥ | arddte & WA Tt wEwn }, A @ wmd ad wwen
¢ 3= = 3 Mall st & o9 @ 98 =0, 3 e 9 10-12 frenitx
W =T 1 IR restrictions U & &R 3o o Wit soaead ot §) o g
* a9 @ dgen =it 1 T T R f S sttt #Y 2R | & T, TR T W
ferm a1 St WTO & 3ict gl 741, % &5 aehTel |IF foran | 98 wied 78t %1 9%
TENS W IAH G HIOR B FHA A1, TR 3 7€ Wt HFOR AE ¢, D qR ww I
F arved o, 9= ¥ favdw & w a1 fe gg sfwt # 39 98 chains #
fau & w ¥ wife agi ® TaR W P 9E T A @ ) wafee g ved uw
Ay fod 78 o F T Fam, WM F Ygr w0, vatawiy gare I won)

TEE TATEl I8 5 el S0 @ R foF T g € g 90 wam d w4 o fw A
w2 I g A- o0 @ ¢ S alernad @ g, S TR, S e Ay
£ fued ure 78 = wé o Tgi amu /], § 12 WE 2005 1 i A€ 9, FRIWA ww
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f a7 st =1 value for money fa @ si &1 o <&, < sigen, wallet &9
70 Sl 1 A91 §, 98 &9 17 SR F1 @AT FH A1 1 9gd 318 91 ¢ 1 8 Whahl
T for oy 3 Sert 1 A F, 2 T T A, SR TR TR N F IARSH HY
1 T B2 Sl § STy gE faam, 31y A a8l § G | O wred X R ara
3R Fg o 1% W, o w0 9@ W w ¥, e aeEE fegwm @ feaw
T X W@ € 3 99 A fEam ek s ) stae awi 3ad O ot
? ot W @ gei 3ot B 11 w5 orR i § w ot @R A @, o o
e 98 A Tl Fifs eaa @I mesR W R AR s e
Tl afetré &1 faret chains & 1 aTa 71 profit & f&am 3 §1 3 9@ AedRveeq,
it @i a3 ey % forg sd 1 & & I 37 % few 7€l swd, & e
development %3 & fag =& a1 37 fFE manifesto, fEY objective 4
fE memorandum # 97 & foran & f& & fog 2w & Wi, ==i development
i | % IR o o e & fF 5% anti-development gl | % a1 Rl Fd@ S
@ & fop o TEar 3, HY T 3w 39 @ e i ¥ = wuft 1 sivan
=t o fram g ® f wer wdd ok wEm S o 35 |/ qArR e
T HEAATSH W SU, A chains @R, @ g $& g svee, 5t A AT
FHT FT FHel A W, TR fegmm § ot W, | ot wam °F s &, ww A S
@ %1 o1vit # 2@ @ @1 % WS investment and return ratio SigT JeEw ® 1
T fafera efer o W i fafermm efeR &1 return FRI & 1 3oeeT faveor
foran we o A uw fuferg™ 2o 1 investment @i w3t @ § ok 3ud & uiw
fafera €IeR return ¥e1 w1 @ &1 0 97 & 33 @ 39 @ W@ € @ gAHEi
FA A B W 2?2 399 R repatriation B2 feat power ® I7F W &N
e #17 T FUt 2, Fus wrw v | faferas e =1 turn-over 2, T8 w19
T L STEH ¥ bargain F@ 8, FifF they have the bargaining power.
FHIME, FWIW AT, A&, 78 @ 7 1 ore-w18 Y A e € S
3% st € f IaeE dEne € Fife T8 @ - 4-5 s B g §
monopoly & St &1 31 9% 39 monopoly &1 ¥Wed® #7 99 @ monopoly
e =1 I W R 1, 90 @ne 9% § 179 monopoly g #1 ST 99
feran = 3t monopolies T 5 ® ¥ 1 897 Competition Commission s AT
%1 398 =+ T competition ®12-4 FufTi faa w2 sroA -l T w0
s fordlt oft g7 & fegma & o1 et ) we e faem ) TR gE A
T A faam, @t 2 9, 4 9@, 5 9 9% 99 et yfrees] wara g
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SITE, A TR T SaRmen o e | S § 9E e wE o @ R G s S e |
o3 chains ¥ e @ §, a& -9l 3" 40 Wi =g windt €, Sfaw 39 9
shops #1, fsa foe =g s w1 & f% 3 @ uneconomical &, inefficient ® | fFt =
gl o1 W & ag 9@ efficiency TT@N 1 &, CW, | gEH & fow wmen, 2
3ot B weos @ &1 & 7 wwar € fF @ computers W, ST We-wE
=Eegd 2, Afe 7 g7 faar w3 € f 50 |53 #i efficiency 3R 16 g
aeft =1 Siaw, foRast efficiency, fras faT efficiency, T aefinat & fem
efficiency? % Sl 3T9%T manifesto &, e 3T SAH & 19 %1 @ & S
?, common man %! s F& St ¥, Iu e & 1 efficiency TR @ ¥ 1w
wgd B2 Y & ferg, 19 e e } 1% targets 1R € E, income level #H-§
¥, #9 @im - wmE w03, & & 3= Fre ¥ on @ # ) . o1 e wHe
e 3 figmar & <lnit = o vgam @ fae on @ ¥2 wm, et 70 w0 TH
a1 fégear 1 2gw & e &, a8 9R g9 Fi AT 68 FUS ¥ TR HT & F
Tt 70 FAE ¥ 1 wH R R ot S ® 12 o9 [ FY sd-aed ) R @ S
T &, fore it & e o o e €, fR w e agam wed #2 weiky, 9w 9
g w1 wfaffum s et 70 e AT W TEA H WE e A @ Efw
g TN fau T S 9w & - AR 0 w2 9@ 9 awd & 9y
e ISl § 5 77 S +Hifd o W@ €, 39 R i ¥ faanr @ wnfew ) § fm Qe
=re & for ata Tl @ a1 =1 Waer TE 1@ T 8 1 9 VR X9 @ forg Thiiargew
forar &1 &1 A € i Syt & S 6@ 39 Y 319 9, 39 1 o R @
T, Tomar g3 3R el T gl

¥ & AR 9% 9 % WHY AT e g 9% Fer S € % 39 9 wga 95
2t | g B - F YA el | 1Y s 7% @ €, 99 | vgar @ d i
Fedl & HIE YA IR, YRR Seary iR RdE -9 & garfae g
9| A A9 T o w9 e, & ot faeht St omiifs ofed et § =it
fesnet argfist a1 waris o9ma &1 ] o @t = & ot waa afvest 3 F 21
IS 1Y & HYS 999 A a5 ey 77w T 1 eR-oR A 1 996 o5 S A $98
T T S fegeard € & e SE? 99 1 a8t e #1197 gen Ff, A
&, 3 TRl Soeg @ qafas d WA, s Rl i & g wsp i a
1 dF 98 WK e 9 S S i IR dters B wiwd € fase
FE | R 39 & wee T & S
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WieT-@® IR A ot FE€ AT 39 HY F GHd foF 39 F ea ioHA W
ST | SIS 9T SR, FIS G AT, T R A0 1§ 79 7 T 1 A
e ¥ | B 9 d-9R WA Yee U T fage e afvent s 21 /7 R
TRAGH HOQH H A FHL @ 91| 320 Ha fw § 570 § wewa 1 w1 5 o
HY Wedd &2 awi®! § O IR %o 1 WA € A% €, T8 o T worre
&1 gaTet ¢ | fo 3= U@ o wardt | 3R Fe {E & s A S gt an v A
It wel o @ g et 1 1R S0 9 ye faon i 9 wgl 1 @ €2 59 7 w5
ISR S & ) 71 @l €, et gar 5t 33w e o w6 R w0 @
A | fp o7 S & g ? 9 Siell T 99 g1 e i § 9er St K
g o el = &) 3§ 7 1o SERa a1 e | Ao 9 R sw @ 9wt
2 ok wd w1 o = w@d w1 ) R Ed 0 R, 9 959 S @ o A
¥ 7 wiem 30 W R o s A 7 1€ 91 ond, A A4 Wiet o @7 919 39 Wy
T ¥ 1 78 3, SR = At € ok 9w & Y@ ¥, safere wlE 1 & = e
T A9 Y 3W FI[A GIEES F) TWEF A AT 9IRS TE 7 GG AT TG H
faufror 7 %7 wa? FI9R ¥ T SR ST, SR B9 391 @1 8, 98 sanem ?
TSR &H 931 91 €, 9T AN ? SR g 1 A 8, 9% FarQn? 39 S
A F WE N @ §, A GO MR A § | SIHWTES HWEed, 39 & Sl
s aftonm €, 371 W RS A fa=R faar sien =ifew | 39 =51 snfefs afom
2, AT | 3R T AR U5l | Holt g8 34 fdaw & @it &1 Frme o i
o F = srran o 3@ @ fea faewes gftomy €0

# gepr #1 ok st wifél #1 aga faama 9 foea s smm g e
YT 1 A B F1F G B TWE 7a 915 qC 36 & RO 9l Gaemh
B ) ot o 3a @ Froew givea 1 Som 1 weiga, 9e we o ¢ B ae < saen
2 3 o sivtisig W W ©gd e ge 3 IR THR ¥l e &, g
ufefaudt st gitu-ain 1 A @ 2003 F Cornell University & fad dud &)
319 # 30Q IZd T W T 1 A I3 T TR B TF G0 ez afea gt deumesre
oI ¥ 1 § 1 o §:

A Cornell University research paper (2003), after studying the impact
of entry of foreign retailers in Latin American and Asian countries has
inter-alia mentioned the following comments: "It is likely that retail

modernisation will also have negative consequences for traditional
retailers, producers, and distributors. As modernisation serves to
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concentrate a fragmented food system, "it is also conceivable that
eventually a concentrated food sector would result in higher food costs
and less choice.” A key note speech at an International Conference on
"Supermarkets and Agricuitural Development in China: Opportunities
and Challenges” at Shanghai in 2004, has referred to the impact of the
entry of leading marketing chains in developing countries, leading to
"shifts towards centralised procurement system (shifting from traditional
wholesale markets to use of large distribution centers); shift towards
cross-border sourcing; shift towards specialised/dedicated wholesalers;
use of multinational global logistics and the shift to preferred supplier
systems”. There is also a mention that "Product quality and safety” are
used as "competitive arms against small shops and markets". It has
also concluded that the "resultant requirements are often tough for small
farms and firms to meet, and there is evidence of exclusion of these
players." A year 2000 study by the US Centre for Applied Economic
Research, focusing on War-Mart found that there is a "strong impact
on small business in rural communities, on employment rates, sales
and the environment of small towns through the effects of neighbouring
'big box' retail chains. “Studies have shown that small towns lose up to
47% of the retail trade after the War-Mart town nearby. (Time-bell) "The
new position of powerful mega-retail chains, discounters or otherwise,
was not to augment but to compete. Obviously, this puts the small
retailers at a disadvantage, specially as these wholesalers lose more
and more business". ’

= w1 60 & P g o A\ T, g wg weel fawa 414 @R
o fog smens 33 W {1 A wgn e v gl wst o aifee ) vt e st
Ut wrE e @ e L (zrAem). | |

it framem A (et <) : W W A e i e . (o).

B et e wrelt: SR, ow orest o ... (owmanr).. ¥ et o o, wH oA
AR A ..(maeR).. AR AT WA Y, Wi wm
(SHau)...

THE VICE-CHAIRMAN (PROF. P.J. KURIANY): Joshiji, others also have
to speak. Please conclude.

T eelt TR el 39 o, @ srm At e e A, v vt
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..(HAYF)... 39 Fht Wt 9R-4R H ) .. (EGEF)... GEFRAaR 9T A9
foa, 39 W fFa ... (39aum)... 16T Ut 8t HiI-H w8

T WE 9T FHal AN @ g7 A FFa s w1 T |MBE o0 A W@ = @
® %1 3 fae s 1 fefrfem o0 €, fane sie &1 waoe *T 2 g d S A
FE adesk ¥, fame uw s ue R-faew 1 faew @ wis €1 399 fome it
frdtohs@ st i fEFa mE s ™ iia$a d
TF ¢, faoa @ fame =1 ST v &, T W W SIS 9 e g &2 =—naafersst
F 30 W fofa % fan for faem @ faew R, o fame 16t § | foeren g gt &
g ¥ =l 741 | AfFT 98 Fare 9 & fF 29 S 98 WS 74 R §, Al srsien i
1 ol Tl foRaen oa 82 o S wel €, S sreifer a1 @ R, S
% forg & wem - | 97 Fifera 9 @ 8, WHa F1 9 39 wie # <fa ft
TG, Wafers 51T, 1 31 3119 IQ Jh11? 98 6!, ThoIe FAIQ 41 geragiieh TH
ot =T, | 9/ BTy 3 Yk ? 3 o A A € e € 6 el @ amdt € adt oiv
AUH FA H U R URFRS A F mamd F1wic, swn @A digmme
gy fame siie =1 feftrfem 2t < i fime site =1 Taes =0 @2 wis %1 qaow
7 ¥ 3R fiTe e 1 vaee T 82 3O sty - =ist s sik i ot =i
TE i, IE FE Ferrse T R, A U MESed 7 f fewwe e ¥ st
A9 DR F AW < W &, T8 FIR GHATE & | 39Y 5 Chains s+, a8
Tl IR ISt it 9= & | omdh | T 9 FEREER 99 T4, O e 3ed
7 feana 18 St | 98 3R U e & U ot 8% 9 8, A Afceiered Sus! 9gd
E B A A &, SAD o< MSH Y9 AHaAl ¥ 1 ITH 31 T B HA FY QWA
T 8 1 gafere § SR fraee w @ § % T fie g = oo w2 smae st
VA T YA Hh 3 TG Hi AR W ! 11 G Irad &7 T [ -5
¥z &1 w1 7 @ are B wifew)

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Joshiji, actually, your
time was 31 minutes, and that is over. ...(Interruptions)...
B et HAR SiEht: Al § 9 gare 9gd e weee ¢

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): But, the problem is,
the total time is 2 hours 30 minutes. The number of speakers is
...{(Interruptions).... No, no. There are other Members who have to speak
on this. The total time allotted to it is only 2 hours 30 minutes.
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T AL WAL SN G WM H 70-80 FHAT Sl | T[T g WA R
(). TR A i F I R d A aa g ot sh o aw
3 i sem A @

INeay (Mo 9ok {iaa) : Afau, Sf the problem is, the total time is 2
hours 30 minutes. The number of speakers is ...(Interruptions)...

TP et wHeT Seft: Y@ =@ ¥, w=id wew F 9kt ¥

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): How many more
minutes would you take? Please conclude. You have made all important
points. ...(Interruptions)... Joshiji, please conclude in two-three minutes.
...(Interruptions)... | am helpless. ...(Interruptions)... | have to allow
everybody.

T IS AAE Yt SqwTeas) Weied, H aaen! agd fama E e wwd
% for 38 Ut areE Sfaa Wl {1 97 vga veagl favg € e @ wd e, @
e #, W TS 9 Bl B

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): The total time is ony 2

hours 30 minutes. Every party has to be given a chance to speak.
...(Interruptions)...

B T WA SR W, o7 A 9% Wl T ¥ o TR 8 Hme | 3,
T w8 ™0 ¥ F DR gHFEeR W RE awaa T N1 aE wA T@? woeE @ w9l
ot € foran T | 3 et @ sEeen SO soeE A 1 s A e
IS 9% gvia @ feafa &1 wa @ 98 @ o1 @ ¥ T ot amdd Jeen # ofR
Hdtale & aga aeant g8 ° | TEE Fi K & Tl ? Q gl ¥ | w2 SafE
319 AW & IR F e Ygg FI, I6FT qarferd S w1, 36w wre whnfoud
¢ | TS T 3T 79 1B FL §h, T IWIE ), AT Faferd 1 3w w
T 3R T WEdE ) A @ T, 99 | 89 34 h9dvE J @3 @ g, =g
oW ffugs P AT AN @A &
Y- A IAeH! % o ot wfemai w1 @ ¥ 57 gam =1 fam)
# wga frman @ we = § % o fem g ¥, u i fadeft wom wmt ws
TR AT I TR I o IT A A 1 A D R we-ww wfew TR
WregEd ff T g 01 T foe dte aren wEen 30 aug # Al o 1 9%
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faenet o 9w €, o9 & arvam | 31 o it =y 5w 2w 6 srefeaen d
A HT T Gl 1 @ ¥ WEA 9/ S EI0 et § 9ot o @t
sdegare A, fafea yoneht off, sweh! e 7a HifSg ) Iy wrea gfen 3 sid,
g 7S T T | AR Arse § BE 5t 7 A, 56 gURA 3R sy I @
o, sifter o a9 @ fau TR 3T #1179 399 758 4, AfeT TR
IGF! T= F BT FI F S@h, @ et gad vfF 3o ™ guw faldy
HUN yER |

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Now, Shri Sitaram
Yechury.

SHRI SITARAM YECHURY: Sir, how much time?

THE VICE-CHAIRMAN (PROF. P.J. KURIAN}): Actually, the time is
eight minutes. ... (Interruptions)... But, try to conclude within that. ... (Inter-
ruptions)...

st drarm A9{: 999 ved A # PFRER

SHRI PENUMALLI MADHU (Andhra Pradesh): Please speak in English.

SHRI SITARAM YECHURY: Yes, | will come to English. 3 Tl 7111
e <fY, % ) safeg 3 w1 an, St g FE @ 4 fF g 3 9 @R F fan
O Y EeR W W@ 9, ¥ 9% w1 a1 fF o o 9 R faur 5, 9« 9y
WFRH & R 79 g8 O Fed, A T [ w947 wm R faefaen @i aw TEé
qg=dn|

e TR T Sireft: WY e | of" o wwdw whn)

st dam A faewa, 9@ | w8 awEn §) A9 A9 wE Wl A
fird, Taem # W %% § and the reason—since you have asked me to
speak in English—Sir, why | am rising to express my concern and urge
the Government not to proceed with this process of opening up the retail
trade sector to the FDI is because it has very serious consequences-and
implications not only for the economy but also for the people and the
future of the country. Why | say this, Sir, is that the FD! in the retail sector
must be distinguished from the FDI in the manufacturing sector. In the
manufacturing sector, we, the CPI(M), have been sayihg very clearly that
FDI that comes into our couintry will have to satisfy three conditions. These
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conditions are that first, it should augment our productive capacities;
second, it should upgrade India and Indian economy technologically; third,
it should enlarge employment opportunities. If these conditions are met—
some people from theTreasury Benches have alluded by implication that
we are also welcoming the FDI in the States where we have our Govern-
ments, but that welcome is on the basis of these three conditions and we
would want this Government, Sir, also to publicly announce to the world
that India will wecome FD! coming in if you accept these three conditions
and that will be good for the country and also for the future of the UPA
Government. That is what ...(Interruptions)...

SHRIV. NARAYANASAMY (Pondicherry): You are giving an example
of West Bengal...

SHRI SITARAM YECHURY: No, because there was a reference made.
(Interruptions) | am giving you the example of West Bengal because...

AN HON. MEMBER: Otherwise you will meet the same
consequences...(Interruptions)...

st T wit (I HE H W | L (FEuE).
At g Agh: S § o YE A W R, s § o |8 (Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): If you get diverted by
these comments, then you will be losing time. So, stick to your point.

SHRI SITARAM YECHURY: Sir, the only point | am saying is, the FDI,
on these three conditions is useful for our country and we can also ben-
efit from it. These three conditions, which the Government has not yet
announced for the rest of the country while we are doing it in the States
where we are in Government, but for the rest of the country, if they do it,
it will be good. Butin the retail sector, opening up of FDI will directly affect
your existing employment—forget entarging it further. In the National
Common Minimum Programme, we have laid emphasis on the fact of
enlarging employment opportunities and by adopting any move which
will shrink employment opportunities, | think, we are going directly con-
trary to our own spirit that is there and, therefore, that is the first reason
why | would like to urge this Government not to proceed with this.

The second reason why | would like to buttress my argument on the
basis of the fact is that the retail trade, Sir, today accounts for about
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10-11 per cent of our country's GDP. ltis, by far, after agriculture, one of
the largest contributors to the country's GDP. And, actualiy, the total retail
trade within the unorganised sector accounts to over 90 per cent of your
workforce. In this situation, while you have a situation where in the
organised sector there has been a decline in employment, which the
Planning Commission's Mid-Term Review has clearly stated, the absorp-
tion of employment and particularly in the rural areas for pecple to be
employed has come mainly from the retail sector. So, the retail sector
acts, also, as a social security net. It is not merely in trms of employment
which it generates, but it also acts as a social security net for the rural
areas and curtailing that will have a very adverse impact on the rural
areas in our country.

Next, what | would like to emphasise in this House, through you, Sir, is
the fact that we have an entity called "own account enterprise”. Own
account enterprises, actuaily, are non-agricultural enterprises, and own
account enterprise of this nature which fall within the realm of retail trade,
in the rural areas, itis 42.5 per cent and in the urban areas, it goes up to
34.3 per cent. If ali these facts taken into account, what is the net result?
Today, you have 7.36 million orkers in these non-agricultural establish-
ments of which 10.3 per cent of the employment is in the non-agricultural
establishments in the rural areas and 17.4 per cent in the urban areas.
10.3 per cent in the rural areas and 17.4 in the urban areas, and this is
the workforce size that is employed in the sector. Anything that you do to
this particular sector that is going to shrink employment base will have a
very, very bad effect that will fall on our work force, and this | am saying,
precisely, because you have in india, today, 54 per cent of our population
living below the age of 25. It is this youth between the ages of 18 and 25.
If you are not able to provide them employment and a future contribution
to our economic well being, it is this youth which, instead of becoming an
asset, can turn itself into a liability for the country. Instead of turning this
into an asset by providing greater employmnt, if you are going to make
victims of social conditions in which there is no other alternative for them,
that will be the worst thing that will happen to the future of India. There-
fore, | want this to be kept in mind. Secondly, the argumernit that is often
given that if you have—Dr. Murli Manohar Joshi touched many of these
aspects and | would not repeat them—an expansion of these multina-
tional corporations coming into your retail trade, with your big depart-
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mentai stores, we are often told that that will also lead to greater employ-
ment generation. About this | would like to inform the House, Sir, on the
basis of the calculations that have been undertaken in our country—If
you want | can give you the details, but since | am sure you will ring the
bell, so 1 am not going into those facts—-I would only put conslusions that
the study has come forward with. The annual turnover per employee in
Wall-Mart International Departmental Stores—this is from the Wall-Mart
study—is nearly 95 times that of the average annual turnover per em-
ployee in the Indian retail sector—95 times is the actual differnce. So, in
other words, for every one person employed in Wall-Mart, 95 people are
employed in our country already and that if you replace this retail trade
with that sort of departmentai stores, you just look at the scale at which
you are displacing people. This, as | said, will have its negative conse-
quences, and, therefore, | urge the Government to reconsider if they are
planning to go ahead in this direction. There is one another important
issue, Sir. One is the question of contribution of this sector to our GDP
and the second question is the contribution of this sector to our employ-
ment. On both these scores, opening up this sector for foreign direct
investment will have adverse implications and that will not be beneficial
for the country. It will be worse for the country and its people. Therefore,
on these two counts, alone we should reject it. But you come to the third
aspect and the third aspect has been-on the predatory practices of these
companies and what has been said here, Sir. Sometimes, argument is
given that when you have these big departmental stores, our farmers will
gain because they will buy their produce and on the basis of that our
farmers’ income will increase, and, therefore, it is good for us. Now what
does the FAO study tell us? 1 am quoting from a study of the FAOQ. It says,
"Farmers experience many problems in supplying supermarkets in Asia
and in some cases this has already been reflected in fairly rapid declines
in the numbers involved. As the companies tend to de-list suppliers who
do not come up to expectations in terms of volume, quality and delivery.”
And the FAO study tells you that the farmers who are contracted by these
stores often are at the receiving end and instead of their incomes grow-
ing up, they tend to have income decline and future insecurity in terms of
their produce being sold. This is what FAO study tells you, Sir. Further, |
would like to only expose this point that this'is an illusion created that if
these big stores buy, our producers in the third world countries who are
producing raw materials will gain more. Now, what the same study tells
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you, Sir, is that a coco farmer in Ghana gets only 3.9 per cent of the
typical milk chocolate bar while the retail margin is around 34 per cent.
Banana producer gets around 5 per cent of the final price of the banana
while 34 per cent goes into your retail market. Even with jeans, which is
one of the things that is sold through these high end stores, the manu-
facturing worker who produces actually gets 12 per cent of the total sale
price of that garment. Now, this is the exploitation of the workforce that
takes place. So, it is not that because of these big chains, the workers
are going to gain much. Unfortunately, many of you in the morning when
you go for a walk, you wear Nike shoes and the Nike shoes' cost of
production is five doliars, that is what the worker who produces it gets,
and itis sold anywhere close to, depending on in which country you are—
between 50 dollars and 100 dollars. So, these are the margins that are
there in the retail trade and the people who are at the receiving end are
the working people for whom there are depressed wages and depressed
living conditions. Many more of them are out of employment altogether.
So, it is these practices that are there which we should also keep in
mind. It is not as though that because of these stores coming in-—Dr.
Joshi talked about culture that they bring around, that is true ...(Time-
bell)  will just conclude. The sort of culture that they bring about, | really
want to tell you that it is not only a question of advertising, with due re-
spect, you do not mind, if | quote Karl Marx here who has been voted as
intellectual of the second millennium, Sir, | hope you do not object to it...
But he said one thing very, very significant. He said this system, i.e.,
capitalism "produces not only the object for the subject but it aiso pro-
duces the subjects for the object”" and it is the subjects that are being
produced. And we all have been produced as subjects for purchasing
what they produce as the objects and it is no longer far satisfying my
need that they are producing, contrary | am being produced to satisfy
their needs. It is that culture which, | think, is completely alien to absolute
human civilisation and civilisational ethos and that is something that we
will have to bear in mind. Finally, Sir, | only urge the Minister and the
Government that let us not open up the retail sector in FDI through back
door methods. Why | am saying back door is because you have allowed
it in the wholesale sector. The earlier Government allowed it. But that in
itself has the seepages, through which, it is entering the retail sector.
Now, Sir, the largest eatable that is sold in London today, | believe, is
your chicken tikka sandwich by Marks and Spencer. Marks and Spencer
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is selling sandwiches. Marks and Spencer sells you clothes. It sells you
electronic goods. It sells you everything. If there is a single brand com-
ing, from-sandwiches to shoes to clothes to electronic goods, it is all
Marks and Spencer brand. So if a single brand also comes in with such
a large canvas, then, you are virtuaily opening up the FDI in the retail
sector in the name of single brand. You are actually, virtually opening it.
Therefore, keeping all this in mind Sir, | seriously urge the Government
to sincerely consider this aspect that let us not take decisions that are
violative of the very National Common Minimum Programme on the ba-
sis of which this Government exists. Let us not violate our promises to
the aam admi that we have given that we will generate greater
employment and improve his livelihood. Let us also protect our domestic
produce, ocur mom and dad shops as they are called, our retail trade on
which crores of people survive and in the interest of India, in the interest
of its people, I think, this policy direction must be reversed and the
Government must take it back in the interest of our country.

M FIER TS FAE (I YL : HEAE ITHAIT 7RIgd, GIU AR & W
T AT ST HEE! ) g8l R ATHL d8i % TR F] qH(Q 6T H1 At
% < @ ¥ 3 3 favg § uw geu AMi 1 99 9 # AW STYAT 91 $ed &
for e g3 €)1 svaaia 1T, fegwam # oS =R # 16 HUE @ N gU
& 1S G R HT 9w @Y, GIU TR K TS suA, § e
aredl § foh geu = § & 18 i 398 Beee SR o gvifad gem, g
A ot g9Ifaa 9, T S SgUs Sl 98 9 St § g8 #1 3@
& wge Wal § 39 9 fyem-aram @, S/, S9E |, 98 @ 9 1,
Fiffer 3 zel w1 Ay Fum & fou e @ 2 suieln |3 =R &1 | F T
AFEEL &0 T T w1 a ) 9 g fE g st TR e s 1 4
wanfas # 00 afvesa o St 33 8, 4 399 gu 9wd € fF R oo © e
G FEA T S ger ® 0 o & o % feeieg § wem wiam uhe
HIN? T g TR @ Fedisgt 9 geH |@iet w6 41 3R s fegmam
arar & fedlep & A 98 wadh o = ot S | |ieE @A |
e fesdorer w1 =R gwifaa =38 2m? feiegex =1 orga & ot &1 g §
forem o =i gz &, =@ & St 72 & Wi ? 3Rite gRu | F ad e
O R, TR HAS IO €, 98 haa yg # e 3 @ §) o faasht el
AT A FET cyr W) g|ig S, o sarar st w=ie g ol wnit wy mim
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it gatg 2 ok 7w B a2 =W ol Hifsan weim o SR 3 Gt €0 ww
el s @ & T wwn e e | weE syasnata adm, g3 endt stifst, fg
3 i W =1 et faen | 3@t # e feuddest <t g wan Wi =l & wfew 9
7 9ra & 1 77 Fe1 T straen W = 87 3= Wl for 7wt 9 €% 60 9§ 70 92
F1 Ui W@ € T w @ T T v @i wew §2 52 se feoget
forsrett, 3o e, 309 T, A IR EE O §, 70 vy e g € ok s
1 feme w41 T faafaal ga &8 ¢ €1 ofit ¢7e Gor sl | swm?
Iumyafa AEeg, § orsft erATa w1 At W o1 # sl a9 gL iw
HERAY HT I H A TH Sy § 919 Q) w7 w9 foet ot fioet 4 9
3 ¥9g1 %Y foerd R, safw we < 9 @= 9, =9 9w € @ 4, gy s
T me Q) Feg ® 91 2 T9 Y R fEoet | w@ 3 v w9 faet #
fegEar &1 SAUR a9 &9 GO W % ol 18 J0 ¥ T, 39 A9 |
e e T3, T e & 14, dnfvrn § 2% g iR faae wrew e d 1Y,
ITM WR TTE T WHT 94 Fed § o fgm # € F e W Fww g o
fegmm &1 g A 9 7S W, {2t o wid sarard e T wTa 313 e
T A1 §9 9T T e WS ¥4 ¥ |G 1S 1700 T 1w ae Giefl  §
F AT WA 0 T AR, Fefa o &1 35 w9 B 9 T &1 79 A8 o 3
& HAS WA § 179 FH A F1 g% YT SR FT § Safs @ EER | #E oft
SR wTd el &, S fegrar & =it €@ 0 e wEm s e SR gEifay
fegmm & A st maR € R fegmma w1 smad, fegwa &1 serlt fom-foaw
29 | T, 9 Wiy F v @, e waE § aw f, uR s | o &), 9w
SRfET d T |, TR P AR W BEH THT WAR ¥ o 98l ® QU WEs w1
%1 ware frar &1 e o s19ey awad daid o @ &1 fe o fageh wefa
AT, § TE wmE fega § &9 8w WA egend d w8 99, S
fegmm =1 ol fegenfadl 1 o2 &1 o w60 ) gafa fae? safal @ s
% o, fegeam &) el wed & A

I WAISE, 98 Fel 1 Wl & FoF 388 Ao agm oA e sgan | g4
WA H3i i 9 A T ST 39 5 I wad) @ & ® T S0 fadelt st
SRR, A Had fega # Scea =1 § e @S, fadw w1 9 gt |hed,
T 98 A9 I oS &7 IR T e w €, o ot # 509 wewa 79 g, gmefy
wewa 7€ E % e I w a2 7 wwa ¥ o g S fadw @ el
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3.00 PM.

Rt T, Y61 w1 Fesa A TR <9 & @ gER i B S 5 © § ) oS 'R
Tor F gafmd 1w 1 8, safore e - i # o e 3 SEdsiRSh
S 3T IFH IS FT BT H OV

TS HH ) TR A9 St ) g serEn @ @ € T e e feeel %
ford off ST & T g, WH S 9 | AR 9 gl ¥ 17 i T, o6
feret Ferqear @ wediom 1 T, T @ e, AfeA Thwe faeh, @
=9 %1 foeft, et faedt |1 < =t faeh, 39 faen @ <@ 1 faen g 89 8 ot <9
Jfee i e Hfamd e A fros @ eng@r s W ww T
st 79 urge 3R s, SeR o e 9 & o fadet sl o s <
H syfsa w2 0g T w0 § T H ST AR S, § R SR Serd i ? #
A g A € % F P IR ST ? 16 U @ A9 H ol gy E el
fersit fearsdoa @i 1 & , fooet d %1 gam, fooeh A =ga o2 Ul g,
BT IES W T TwE 500 SRR B € v 99 T8 ¥ 1 suwyrafa S, g
e F TR T S, F9 9 H0 T8 2 A6 WE §iE H1 v 3R 25 diwe
&1 TR 3 0 -TE Aiee Wue-ure @ @ | e SR H SR TR
amfya frar e, A1 gat e | 3d g e fom fedmEl =) g s ¥,
HEE W 1 E 39 €, UH TR Al F1 98 39 ¥, Avd I fig w1 Eg e
femgeam o Ry ¥ TFF 3T F HaeE I W A 'Y 39wl & "
[IE I T TZ0AHTE W W A @ g ST 9@l g e, SRR Sl
I NED 00w eR SR W OTAN | gER At &Y, T st w9
[T~ =S 41 28 Tmd ¥ a8 N ge i, e 9wy o ® §, Harrods
aret wFTEle W e Y v g H ResperaH! w9 w8 v € fs

I WaTT™, 1 THY WRTAR T8 97 37 g9 Higeel ¥ SR g1 H{ieHl
ST F ford vl 9 71 @l 9w 2, @ W deedt | 98 @ i ¥ fE ew o 3w
ol § T @l F AR | A S WS | W @S el o, SHHT W A
(wmEE EE). e, 8 i 2 i SR S 7 U i ot €, AU
= fFar &, 3w vl F1 SR €, 16 HUs A w1 78, saftn & e
TR E AR H e 71 TR S 9 Tred €1 FER 39§ yRER & "e? e
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SARUd & e & 9N, YRrER 39y 9 | T et 51 8 sewa T8-S s
el St X e, BT SR A Sed ST, B SRR aee S - SEEH H W HY
T 3T 7T ot | 9 STIEsh T WM ®i 3Tea S < et ® R wrn ue & WG g
FE TIU T AZEH I @A &1 9 90 9 F T g @A |, 9 v el s
B 3R TR W FHER ¥ 4 =R a8 fzga o oY 9% 98 Bisd Uway, fad
T ITEN IR T AT I 93 AT 1 @F F fog 3ue! o & €1 gafay
IR faeferdi 1 ved & wdst 2, faefvrdl 1 e e @l € df ag wgm
foerm, wear 78t e | o TR TEl TS § UF WeW T gen g © 1 9
T B ar fadeh |, 9w o= 9, fowen @ @ gew st |, fFdE 1 9t gga
IR § SEEY TR HESTAR) el 9eivd S Fel T€ € | QHIeare) e aredr
¥ & BIe-912 AN 2791 SR T&eg EH Hi

&t TSt Jaet (WETIY) : 9 & Faes =e @ 8 A ) L (FauA)..

A Tt @ F99: 1 g% faers d9e @ g, # 79 9 w5 W, 9T
g .. (saeum).. F13 A, I -fadeh, #12 A, Wer1 w18 g6 o T 2, S
TN @ W WO 1 g, § we = E-uSa S, o 340\ giie-en et 9
FEl 960 § | T9 U SAOR | faEat off a2 yeiufy & faers 3198 gem e
HET | 16 FUE AN 30 2 FI ST T 1 HTH HLIE & 189 70 TG T Q
®WE 76 WA s M HI 2 | &)1 ..(HaUA).. T H gHE F it ©F
B I &1 gfea wiyR aren da91 S € 1 sHfee g9 e =@ed ¢ S =
TS . (9 H)..

oA T Lo T & & a7 L (sHauE) .

#t IR S F 9 TSia S, YA S AR {91 70 9EHe TN § /T,
T &A@ HU T9d1 gfad 5 R @1 8

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Conclude please.

A AR e FaTe: 76 TR AwE g Wi R, 90 wiaw e, Hfe, ufeg,
TegR, STEATE SI7e Tel B, et fery] wiet s an @1 €, W =rfEt & e ) e
[ T HM T8 THR T H Y 5 fGeit w=fai swdf, 4 76 serm w01, 4
TAR & ST, I T USH-TE S, T 7R §8 &1 Faren St safeag 3
e aTed § fh 39 fawg w QX fem w i feae art =nfen, QU e wr 1 o9 &t
=feu 3R S & S =Ed 7, 15 figae, 20 fuae, e va, 5 Sen fear s
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39 = T4 SR U @ g A8 ST R SR, A dm 33 g ¥, v
safel w S A A wer @ an § g faRe sl W geme @t
e, ¥ 98 w1 S foadt F31 9ea i 33 foewh swft 5 em 8
UfFT, AT W & AR H T30 AR 16 FUg SN H1 AT BAT H1
FT4 T RIS | qga-9gd U=T1a7% |

S TtE YEA: A 379 Fgd 370 ;e |

# FTET A FaET: § T Ser, el "o, §9 @ |

At et Y : TEs e 1 F81 Sen? L (SHauH)

i TA A FAT: TAR AW goran {6 S w wem R fE L cmam).
st e aifor: I A L (A,

st Igmwvieas: wfe 57, w9 ylaa s, (smawa) ... dfag, =
Mr. Narayanan, piease start. They are taking your time.

SHRI P.G. NARAYANAN (Tamil Nadu): Sir, at the outsedt, | oppose
the foreign direct investments in the retail establishments. The Foreign
Investment Promotion Board made an attempt to remove the fiats of
local players and went on to say that they made this stronger by
adopting modern technology and managment practices, when faced
with foreign competition. Thus, this observation is ridiculous because
our local entrepreneurs wouid be handicapped economicaily to adopt
modern technoclogy. This aspect has to be considered seriously by
the Government, before allowing the FDI in the retail sector. The retall
trade is one of the oldest businesses in the country, whizh has been
established all over the country Retall trade has estabiist:d a network
of shops; supply chains extending to the length and br=adth of our
country. Sir, these shops, which sell products ranging from pencils to
pocket computers, have established rapport with the local community
also. Ninety-five per cent of the people are used to buying their daily
necessities and provisions from these shops. Prices in the retail shops
have also been, by and large, reasonable because of the inherent
competition ameng the shops The market forces work effectively
and the consumers get a good deal from the shops. In the Southern
States, especiaily, in Tamil Nadu, even governmental agancies run
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shops. they set the prices which, by and large, the entire retail market
follows. Sir, several lakhs of people have found gainful employment from
the retail shops. Employment is provided in the neighbourhood also and
people are not displaced from their houses.

Sir, the Government on the dictates of the Werld Bank and Foreign
Institutional Investors is now hell bent on demolishing the highly successful
system in our country. They have now decided to open up the retail trade
to global super bazaars. Once they come into our country, they will initiate
the price war first and, then, Kill all these small-time shops dotting the
country. | do not know why parties like the CPM should support this diabolic
move of the UPA Government. If they are really Communists, they should
come out openly against FDI in retail trade. If their ideology to support
the poor is true and unadulterated, they should not support this diabolic
move of the Government which deprives the poor. | also demand that the
UPA Government which came to power on the sole plank of supporting
the aam admi should not how betray them. Betrayers should be taught
fitting lessons from the aam admi

Finally, | strongly emphasise that any policy on opening ratail sector
for FDI has to have adequate safeguards (o ensure the livelihood and
employment of the large section of small traders and shopkeepers.

SHRIARJUN KUMAR SENGUPTA {West Bengal): Mr. Vice-Chairman,
Sir, | rise with a little bit of hesitation because | want to realiy support this
move towards FDI in retail irade | wish the Commerce Minister had
allowed me to support him. But ! find it a bit difficult because | do not
quite know what his policy is. i know the pclicy of the Prime Minister. He
has, definitely, supperted FDI. i have isoked for the Commerce Ministry's
policies on FDI in retail trade. | have seen the latest initiatives on the FDi
in the single brand which is at par wiih the earlier Government's FDI in
wholesale trade. | still do net have a very clear idea whether this
Government is committed to supporting FDI in retail trade. But | start
from that presumption because there are very good reasons to support
freeing trade FD! but has to be carefully examined.

The first argument against FDI is very easy to dismiss. | am afraid,
Dr. Joshi made references about cuiture. The FDI will bring in products
which are not really the products of that are acceptable in our culture.
Unfortunately, my friend, Shri Sitaram Yechury also, in the last part of his
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statement seemed to have supported that point saying something in a
hesitant way that this is a kind of cuiture he does not support. | do not
want to get into this, because that argument has been talked about and
rejected about any contact with foreigners, | hope, today, after so many
years of economic policy and opening up, we do not have to spend much
time on this. [fthe people in this country like to have coca-cola; if they like
to have foreign brand things, jeans, or, whatever itis, they should have it.
It is not because somebody else dislikes it that, it should not be there.
So, that is a question which is not necessary to debate, any more.

But the other question which Mr. Yechury mentioned, and which [ think,
Mr. Joshi also hinted, is that it will affect the Level of output. He
mentioned about contribution of retail trade to GDP, and said that contri-
bution will fall. | am afraid, this is not correct. Because if FDi comes to
retail trade, it will expand the organised trade in our country. And organised
trade would reduce transaction cost, inventory cost, intermediation cost,
and establish supply chains all over the world. This reduces the unit cost
of production and also sales, as a result of which cutput would expand.
As output expands, the system will become much more viable. Even if
this country were not growing—it is now growing at eight per cent growth
rate—! do not think FD! entrants will reduce the output of the retail trade
sector. It will, actuaily, expand the volume of the retail trade.

The third point is whether it will affect employment. This is a very major
question which we must deal with, As a matter of fact, retail sector in our
country is mostly unorganised. About 98 per cent of the retail trade is
unorganised which means that they are very small units which produce
without much capital, without much market, and without much space.
Actually, the total number of shops with 500 square feet or more than
that is very few in our country. We have little shops. There is the
so-called A'Pcop and Mom store'. That is not a very right phrase, but very
poor people come there. As a matter of fact, Sir, the retail trade absorbs
the unemployed. If you are not employed, if you cannot get a job, normally,
you move to retail trade; so that, you can survive. That is how the retail
trade has, actually expanded, absorbing unemployment.

Now it is very difficult to say that if we expand organised trade, it will
not affect unorganised trade unemployment. it is not true. There is no
connect. Whatever connect there is would reduce the unorganised sector
eniployment. The retail traders, because they will be outbid, they would
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lose in competition, they would not have the kind of a market reach and
plenty of other reasons which make them uncompetition. There is now
no doubt that if you have a kind of an expansion of the organised retail
trade or FDi in a country like ours, they would, definitely, have an
immediate adverse effect on employment. They would not be able to
sell, and they would not be able to compete in a non-level playing field.
This is true not of FDI, only, but for any kind of opening up in the
international trade, the first impact is that it will out-compete the existing
units. The question is: should that be a good enough reason not to
allow trade, expansion of trade, and in a similar argument not to allow
expansion of FDI? | am afraid, this particular question has to be
answered. | want to request my friend, Kamal Nathji, that he represents
a Government which believes in free trade, which believes in
liberalisation, but, at the same time, he has also to ensure that its effects
on the poor people, on the unemployed people are minimised. You will
find it at every point. The other day, Sir, you must have noticed the
question about the FTA, the question of cardamom, etc., that came up.
Again the problem is the same. You introduced free trade without taking
care of the problems of the people who will be affected by that trade. |
am afraid this question will come up again and again for instance when
you try to open up agriculture. i do not believe that anybody in this
Government or in the Congress Party will believe that there should be
no increase in trade or lowering of trade barriers in agriculture. But the
only point is that when you reduce that trade barrier, you must make
sure that the effect of that on the poor, on the unorganised, on the
unemployed has to be taken care of. It is a different debate. We have
peen taiking about this for quite some iime. | hope at some point of
time, we shall have a very good general discussion on WTO | don't
want io get inio thal now.

Butin the case of FDI, Sir, exactly, a simiiar approach has to be taken.
Mr. Kamal Nath owes it 16 us, owes it 1o his Government, owes it to his
programme, his Prime Minister, to come out with a policy which wilt allow
FDI in retail trade but would not aliow the effect of that on the poor,
unorganised retail traders in our country to push them into unemployment.
How can he actually protect them? It is noi a very easy task, but the
Government is not an easy thing to do. It has to be considered what are
the main problems that these retzil traders are facing. We have
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examined it in our little way and it is known quite alright that they lack
trading opportunities, they lack marketing opportunities, they lack credit,
they lack finance, they lack capital, they lack technologies etc. All these
things are there. Somehow, these will have to be provided. Market cannot
provide that. | am afraid, Mr. Sharad Joshi is sitting here, and | found
that he is a great champion of opening up of all this trade, but he is not
the friend of Shri Kamal Nath's philosophy. That is a neo-liberal soiution
which will believe that you open the market, market prices will take
care of problems. People will invest in producis which will actually
compete in the market. It does not work, and does not work in
unorganised sector, does not work with the vulnerable poor, the poor
traders. You have to take special measures to support them, to see
that the unemployment does not expand. | fully agree with Mr. Sitaram
Yechury on that point. Mr. Kamal Nath has to provide a policy which
would make sure that unemployment is not going to expand and the
retaii traders, the poor retail traders are being heiped to be able to
compete. Now, i might mention a very sirnple point here which Mr. Kamal
Nath may take into account. He is now involved in the negotiations on
WTO. Mr. Jaitley is here. He was also involved with this. | presume he
does not share the views of Dr. Joshi, as he propounded here. He might
have, but | am just making a presumption. But the question is that in
the WTO, the negotiation on services is just starting, it is open, it is
perfectly possible for India and under India's leadership other deveioping
countries to point out that we shall allow, what you call, the commercial
presence in our country. We shall allow accordingly FD1, provided they
accept certain conditicnalities. The only conditionality that you cannot
impose according to WTO is that you cannot link it with domestic content
or facing of TRIPS problems. But it does not prevent you from imposing
export performance as a conditionality, not export related to actual
product that you take, but export performance in general. It does not
prevent you from imposing upon them certain condition of capital
expenditures, R&D expenditure, employment-related clauses. These
conditions a like are actually allowed. And why | am saying that? Let me
just talk about the export performance, the only way the Wal-Mart and
others can really do good to us as they did to China. Wal-Mart has a
history in China. | am not comparing India and China but that is what
we should learn from them. Wal-Mart has been able to produce a
substantial expansion of exports of the Chinese products. Now, it doesn't
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mean that we would be able to do that because we do not have their
manufacturing capacity. The Chinese have that manufacturing capacity.
Somebody was saying that they went to London and they found that
Chinese were producing pens and everything and we only produce
Haldiram. They have a manufacturing capacity. But the fact of the matter
is that Wal-Mart helped Chinese exports all over the world and piggy-
backing on Wal-Mart, Chinese companies came forward and they got
into the whole world to export their products. If you can do that, if you
can impose that thing on Wal-Mart, Wal-Mart will take it only if they can
make money out of this and it is perfectly possible to make money on
exports from India; getting this thing sourced from India, they would do
that. That will increase ocur exports,; that will increase our employment
and that will protect—and create miilions of jobs that Mr. Sitaram Yechury
was thinking that we shall lose. So, Mr. Chairman, | would request the
Minister now to come out with a proper FDI in Retail Trade Policy which
is consistent with the UPA and the Common Minimum Programme and
which is consistent with the protection of the poor and the vulnerable. It
can be done. There is no reason to shy away from this. The FDI's merits
have been established by everybody. My friends on the other side believe
that they tried to introduce FDI through back channels in all different
ways because they were also opposed by their Dr. Joshi and his foliowers
this 1s an old debate. There is nothing niew in it. But the only point that |
would like to submit to Mr. Kamal Nath is, please realise that you are
now the Cemmerce Minister of a Government which is not just old-
fashioned, liberal, free-trade Government. it believes in free trade; it
believes in reforms, but specifically with a set of policies that will protect
the poor. Thank you.

SHRI SHARAD ANANTRAQ JOSH! (Maharashtra); Thank you, Mr.
Vice-Chairman, Sir. Before | state my position, | would start by saying
how did | come to that. From 1975 to 1990, | led a farmers' movement
which stated that the Government deliberately depressed agriculture
prices and that was the reason of the poverty of farmers and indebtedness
of farmers. In 1991, luckily our present Prime Minister, who was the
Finance Minister at that time, opened the new door of liberalisation. Even
though we did not really go to the extent of scrapping the Essential
Commodities Act, | saw the winds of change that had come in and
advocated a three-points programme for the farmers. One was that
women should carry out a research in the backyards.
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(MR. DEPUTY CHAIRMAN in the Chair)

They should play with piants and find out what is good and what is
bad. | would not go into the details. Second thing that was advocated
kitchen food pracessing. And the third thing was the super market network
in Maharashtra. Uniess we have an alternative to the Agricultural Produce
Marketing Committee, we would not be able to ensure the quality of the
produce and we would not be able to sell our commodities abroad. Why
did 1 choase the supermarket type of retailing rather than the ordinary
type of traditional retailing that Banwari Lalji eutogized and Dr. Murli
Manchar Joshi eulogized. Sir, for hundreds of years, indian agricuiture
has lost all links between the farm and the dinner table or the kitchen.
There is no organized system for storage, or processing, or trading and
for grading. All these things are left, to hazard, to chance, to such
organisations, as might come up.

When the Food Corporation of India was given the task of procurement
of wheat, it was expected that the Food Corporation of India would build
up the chain that was lacking. Unfortunately, the Food Corporation did
not do that. What we needed was that the APMC should be replaced. the
whole chain of Artiyas should be replaced by some interface that will put
the farmers in as close a contact as possible with the consumer himself.
That was what was necessary and we found that this would be best
attained by supermarket networks.

People have talked very bitterly about the Wal-Mart, about the bigger
Harrods and all that. | would like to start by quoting George Mikes. He is
not an economist but a humorist. He is on record saying, 'Marks and
Spencer have done much more for the poor masses than Marks and
Angles. it is the Marks and Spencer who permitted a shop girl to dress
like a Duchess. That is what he has said.

The advantage is that they spread out their network; they have a
backward strategy for procurement and they have a-forward strategy for
contacting the consumer making him purchase as much as possible. There
IS nothing wrong about that. And that is where the interest of the farmers
lies. And, therefore, Sir, in Maharashtra, we actually started a farmers'
supermarket network, which is still working, and if Murli Manchar Joshiji
were present here, | would have liked to tell him that his very close friend,
Mr. Bindu Madhav Joshi, who is a leader of the Consumers' Movement
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was with me, and, he has himself started a supermarket in Pune which is
doing pretty well, the Grahak Panchayat.

The traders are good people, honest people and nice peopie. | am not
differing with Banwari Lalji or with Murli Manohar Joshiji, but it is not in
their nature to provide the kind of services of post-harvest and pre-kitchen
processing; they are not in a position to furnish that at all. That is the
reason why we need to have another kind of interface that will give
maximum advantage to the procedures viz. the lowest possible prices
and assured quality to the consumers and assured markets to farmers.
That is exactly what | expected the supermarket networks to do.

Now, many Hon'ble Members have talked as to why is that the
supermarkets come here to make a lot of profit, that the supermarkets
come here to exploit and they cannot give empioyment. [ think, rather
than quoting statistics etc., | would give a very simple example, Sir. At
one point of time, in the farmers' movement, we were thinking of boycotting
all the industrial products of cities and propagating the Khadi and
Gramodhyog products instead. One of the products that we took up for
examination was the ordinary soap. You might have seen the Khadi
Gramodhyog soap, and, we started wondering that why is it that Khadi
Gramodhyog is not able to compete with the LLux toilet soap — Lux toilet
soap comes in so many colours perfumes in nice packing; so much money
is spent on advertisements, and, beautiful stars, actresses come in the
advertisement — and why is it that the Khadi Gramodhyog soap is not
able to undersell even the Lux toilet soap of the Hindustan Levers. We
examined the whole question. While the Khadi Gramodhyog soap was
not able to use a particular that is formed when soda and oil are added,
which the Hindustan Lever is able to use, and, market therefore, by
techological advancement, they make a margin, which explains their
profits. Sir, similarly, where do they give the employment from? it was
said, "How would they increase employment?" Then, my answer is, if
you say that only 10 per cent of the agriculture produce is processed
today, then, there is a scope for increase in the employment to the extent
of processing 90 per cent of the agriculture produce. This is where actually
the multinational, or the super market networks, retail traders will score
over the existing system. Sir, the statistics and the report that were quoted
here etc. were very well-researched. But, | would like to say that this is
not really a dispute between facts or dispute of opinions. There were two
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different mindsets. When | find that Murali Manohar Joshi — | don't think
he would be annoyed if | called him a sanatan Hindu, because Gandhi
himself said that he was a sanatani Hindu — and Sitaram Yechury come
to ...(Interruptions)...

DR. MURLI MANOHAR JOSHI: Sanatan is always modern.
...(Interruptions)...

SHRI SHARAD ANANTRAO JOSHLI: You don't mind it. That is the
point. If Murli Manohar Joshi and Yechury come together, then, there
must be something very special about it. And what is so special about it?
1 will tell you one thing. Sir, in case of the people on the right hand side,
there is a sense of nostalgia. They do not like any changes. Old was gold
and what we have continued with will continue to be good. That is the
first thing. They have, in addition, a sort of a neurosis or an inferiority
complex. They feel that every time we come in touch with the foreigners,
we will be the losers and that the foreigners will always be the gainers.
That is possibly the lesson they have learnt from history. But, that is not
necessarily true. At least, in the new scenario, they are going to enter it
may not happen at all. The third thing is, there is a matter of self-interest.
Banwari Lalji, of course, is interested in it because he comes from the
trading community and he would like to preserve the trading community.
And, Sitaram Yechury has a vested interest because the Communists
will always advocate methods that would retain and expand poverty,
because if the poverty disappears, they will be left with no business to do
at all. That is the kind of vested interest that they have. There are several
examples. The kind of argument that we have heard here, Sir, today, we
heard them when the first industry started, how green was my valley?
...{(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sorry to interrupt, Sir. We
only deal with what Mr. Sharad Joshi and company create for the people
of the country.

SHRI SHARAD ANANTRAO JOSH!: Now, when the first computers
came, these people were saying that if the computers come, there will
be massive large-scale unemployment. It has not happend and
unemployment has increased. Every time there was anything like a change
to take place, these people have, by their mindset, opposed it. | would
like to tell them that if we had that kind of a mindset, or, people had that kind
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of mindset, then, we would never have even underground drainage and
we would have continued with the practice of scavengers carrying the
maila head load, because no economies can not justify the construction
of an underground drainage. And if you make calculations of that type,
then, you go on opposing. And every time the history has proved you
false. Computers created employment; computers did not destroy
employment. And, | can tell you that the retail shops are going to increase
employment. In fact, that would be the beginning of the end problem of
the eradication of poverty in India and for the farmers. | would like to
congratuiate the Minister. Arjunji made three or four references to Joshi,
and | thought, at least, one reference was to me. And, | must say that
long before Kamal Nath probably thought of FDIs in retail trade, | had
been writing about it and advocating it. And, as far as the WTO is
concerned ...(Interruptions)...

SHRI MATILAL SARKAR (Tripura): Sir, | have a point of order.
MR. DEPUTY CHAIRMAN: No, wait, wait. ...(Interruptions)...

SHRI SHARAD ANANTRAOQO JOSHI!: What point of order? Show the
book. Show the book. ...(Interruptions)...

SHRIMATILAL SARKAR: But in reply to my question, the hon. Minister
said that the unemployment now .. (Interruptions)...

SHRI SHARAD ANANTRAO JOSHI: Show me the rule.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, there is no point of order.
...{Interruptions)... There is no point of order. The Minister has not stated
anything yet. ...(Interruptions)...Please, Mr. Sarkar.

SHRI MATILAL SARKAR: Out.of the workforce, 40 per cent is
unemployed.

MR. DEPUTY CHAIRMAN: There is no point of order in this. Just to
intervene you are saying that you have a point of order.

SHRI SHARAD ANANTRAQ JOSHI: | think most of the people, who
talked about retail trade, Harrods, and Walmart, have only seen their
consumer outlets. They have not seen how much goes is behind them. If
they see behind Harrods, or if they see behind the Walmart, there are
hundreds of factories which prepare different things, purchase raw
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material, process them, package them, and carry out sales activity. There
is @ whole economic empire which goes behind it. Sir, since Independence
the Government, whether under the name of socialism or liberalism, has
failed to produce the kind of development cycle that we expected. And
since the Government has failed, we think with the FDI and the free
enterprise and innovativeness of the Indian entrepreneur, we will certainly
make progress. Thank you, Sir.

MR. DEPUTY CHAIRMAN: You just want to intervene.

SHRI ARUN JAITLEY (Gujarat): Thank you very much, Sir. | had no
initial intention of participating in this debate, which | must confess, has
been a debate of very high quality. | am fortunate to speak after
Mr. Sharad Joshi because that has saved me of the adjectives that he
would have otherwise used about what | also intend to say. | don't claim
to be like him the sole repository of wisdom on the issue of FDI in retail.
But all that | wish to suggest is that this debate has been going on in this
country for the last two years, and one factor about a policy is that, unlike
a legislation, it does not come up to this House or the other House for
approval. But even if a policy, unlike a legislation, does not come for
approval or disapproval before the House, yet being a live and a vibrant
democracy, | think, it is incumbent upon the Government to have due
regard to what a large part of the parliamentary opinion, and hence a
national opinion, on the subject is. in a debate of this kind, we have seen
speakers almost from all sides, including Shri Arjun Kumar Sengupta,
expressing very serious concerns about the idea of opening out
immediately in this area. | think even though the Minister is not bound to
seek a parliamentary approval for any step that he may take in future,
whatever policy he announces he would take the larger opinion expressed
by this House, by Members of all sides into consideration while the policy
is formulated. Sir, | have four reasons to advise the hon. Minister, through
you, Sir, why he must, for the present, go a little slow on this subejct. Itis
normally argued that FDI adds an additionality to our domestic resources;
and when an additional resource comes in, it increase economic activity;
and increased economic activity will generate more employment, more
revenue and hence bring larger prosperity to this country. This is a general
argument which is given. My first reason for advising the Minister togo a
little slow on this subject is that the Indian economic growth model is
developing within its own parameters. There is one fundamental difference
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when the Chinese example is cited in comparison with the Indian example
and it is that the growth model of the Chinese economy has been
substantially FDI-driven; it has been substantially Government-driven.
The Indian model is substantially entrepreneur-driven. We, of course,
have an advantage of being a democracy which at times makes the growth
process a little slow—in China the decision-making is much faster than
that we have in India—but that is the price we have voluntarily agreed to
pay. Therefore, having consciously chosen a system, which is
entrepreneur-driven, in most of our sectors which have been sustaining
this 8 per cent growth now on an average for the last three years, | don't
think we should blindly follow the example and say let us go in for an FDI-
driven model which, even if there is an additionality of resource, need not
be a great asset as far as our growth pattern is concerned. The second
reason—and the Minister now is a very experienced trade negotiator—
is, what is the compelling necessity for India to announce a unilateral
reform in this area at this stage? Dr. Sengupta mentioned that the trade
negotiations are on and one pattern of the trade negotiations of the WTO
which is visible is that we have been quite anxious for an expeditious
disposal of the negotiations in the services sector. In areas like
outsourcing, in areas like movement of natural persons, which is Mode-
1 and Mode-4 of the service sector negotiations, India always has a pro-
active interest and what we have seen in the course of the last 3-4 years
is that there is a conscious attempt being made to put these negotiations
on the back-burner. You have requests being made; you have offers being
made; you have offers having been exchanged; but nothing substantive
on the service negotiations has still come about. There is no anxiety on
the part of the developed countries to expeditiously settle as far as service
negotiations are concerned because if the service sector negotiations
are expedited, India has an obvious advantage. We have a large human
resource. We are in a position to even transfer physical individuals to
various parts of the worid who can manage the economy for them. The
demographic changes which are taking place across the world, we have
a much younger population profile, they have an older population profile.
And, therefore, they need our people more than they have their own.
Similarly, in areas like BPO etc., in Mode-1 area, where we are in a position
to provide much cheaper services, there is a natural attraction towards
India which is taking place. Now, these negotiations are being put on a
slower track. What they have been trying is to put the agricultural
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negotiations on a fast track which reaily today have been deadlocked
and that's why the Doha Round itself was not able to progress. Now, It's
one of the basic principles which any experienced trade negotiator like
the hon. Minister will keep in mind that when you negotiate, you don't win
in every area. There is a give and a take. You will have to make some
concessions. Now, whenever the developed countries negotiate with us,
there are two areas in the services sector which they want us to open
immediately. There is an emphasis that you must open your retail sector
immediately and there is a request, particularly from countries like Britain,
that you must open your legal services and financial services immediately.
| leave that for a moment. Americans are particularly very keen that we
open out the retail sector immediately. You are now putting pressure on
India as far as the BPO are conerned; you are iimiting the number of
visas every year so that areas where we have pro-active interest, you
obviously are trying to put a shield and block the negotiations. Now, these
areas are a very powerful instrument in our hands when we bargain across
the table -- our own specific interests in the WTO negotiations. If we goin
for an adventurist approach that we unilaterally open the retail sector out,
we are going to significantly weaken our negotiating ability at the WTO.
We will be conceding to them what they want without taking any reciprocity
in return. So, my second piece of advice to the Minister is that even if our
growth model is not FDI-driven, trade negotiations compel us not to do
anything which actually takes away the bargaining chip which we have in
our hands without having received any corresponding benefit for this
purpose.

The third reason, Sir, why | would suggest to the hon. Minister to go
slow in this area is that there is this great debate which goes on all over
the worid as to what is the impact which large retail organisations when
they come up in the country, particularly with very deep financial pockets,
will have on our small shops as they have been popularly referred to as
the mom-dad or the mom-pop shop etc. Now, those who advocate opening
out always say that the both operate in different fields and, therefore, if
you have large retail shop coming up, it doesn't have any adverse effect
as far as the small street corner shops are concerned. Now, there is no
detailed study which has been done. In f act, a lot of studies which are
being done by individuals are indicating to the contrary. And one of the
reasons they suggest to the contrary is that the size of the purchasing
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power is limited, and if that purchasing power gets diverted into the
Wallmart or the area where whichever shops comes up, there is going to
be a corresponding impact in terms of reduction of the sales capacity as
far as the small shops are concerned. They will not be able to compete
with them, and therefore, there is naturally going to be an adverse effect
as far as the small shops are concerned. Now, without there being any
detailed study on this subject, merely on a premise that they will not be
affected, is not correct because, this debate has been on, and every
time, | have had an opportunity to go out of this country and travel
internationally, | always try and make an informal inquiry as to what effect
in those economies these large stores had, particularly, in the agriculture,
and the food areas of the small shops, and whatever inquiries | made
from shops from where { buy milk or any other product, | came to know
that before the organized food chain came into existence, between then
and now, | am 30 per cent of what | used to originally be, and the answer
is very simple. The size of the purchasing power is limited. If it expands,
it expands for all. If this purchasing power is diverted towards the large
stores, then, what happens to the small one's. Sir, whenever we have an
experience of travel across the States, particularly, the rural areas, you
ask them a question as to what are the sources qf employment that you
have, and you will get only two answers. Either there is no source of

employment or they will say =gt 5z @t & 3R DA-T geema gen a3 1

In large parts of this country, there is no third avenue of employment.
Now, if we allow deep pockets to come into this area, and compete with
that man, it is going to be an uneven battle, and therefore, is the Indian
economy ready today for this? '

Lastly, Sir, there is one more reason which the Minister must keep in
mind that in every growing economy, there is a space for organized retail,
and this space for organized retail in India has just about started picking
up. Our own domestic retail organizations, they may be larger in size, we
may like them or we may not like them, but, it is only during the last four,
five years that they have started emerging. Now, if they are just emerging,
they have spent billion of rupees on real estates, they have not started
even making profits, if we open them up for competition with those who
have been in existence for the last 50 years or 80 years, who have the
deepest pockets, and who can, as my friend, Mr. Yechury said, start the
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predatory pricing immediately, who can undercut and then create
monopoclies and faces the disadvantages of that, | think, that is a danger
which we cannot overlook at this stage. So, sir, while thanking you for
permitting me with this unscheduled opportunity to intervene, my request
would be that this is high time for the hon. Minister to consider going
slow, particularly, when a majority of theses parties, including Members
from his own party, have serious doubts about opening up at this stage.
Thank you.

SHRI KAMAL NATH: Sir, | would like to thank the hon. Members for
their concerns and their inputs. In fact, this discusion was scheduled in
the last Session of Parliament, but because there was a bomb scare that
day, we could not have it. | obviously think that this is a matter of great
concern, and the concern expressed by the Members in different ways.
It is not that it is not a matter of concern to me, or, to my Government.
Our Government is committed to a Common Minimum Programme, with
our Allies, and one of the crucial aspects and ingredients of that
programme is generation of employment, not replacement and
displacement of employment. So, cbviously, the Government and | would
be concerned, and would not like to take chances where there is likely to
be displacement of people. | would like to thank Mr. Yechury because he
has come.

MR. DEPUTY CHAIRMAN: Mr. Yechury, the Minister has just started.

SHRI KAMAL NATH: That is why it was necessary and | consider it
necessary, and | immediately said on that day that we must have a dis-
cussion to get these inputs and concerns.

Our Government is committed, and because our Government is
committed, let me at the onset say--there was a presumption, which |
thought | could sense, as if the Government is on some fast track to
announce this-- that the Government has aiready made up its mind. Sir,
for the last two years or one-a-half years, we have been studying this. |
have said so, amply, on the TV, and | have said so in the Press also. Sir,
what is the model? | dug into it; | dug into the records of the past; | held
discussions with various stakeholders. | went to the Retailers' Conference,
held in Bombay, to understand this. Why? Sir, | am deeply concerned
about it, and personally concerned also, because | come from a district
which grows the best organges. My friends from Maharasthra may pardon
me for saying so; they grow the best oranges in the district, and | see them
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rot. | see the vegetables, produced in my district, rot, which cannot be
‘moved: But then, | need to understand this, and this Discussion is only
helping me to understand this. It is not that we are going through this
discussion as the motions. Let me assure you that there is no question of
going through the motions. These are useful inputs with which we are
concerned. Those are valid concerns. Sometimes, some of them appear
to be, initially, valid, but, later on, those concerns, after studying deeper,
appear toc be not correctly founded. | had concerns. | looked into what
were the efforts made by the previous Government. My predecessor,
Mr. Arun Jaitley, himself examined it in detail. | do not want te go into that,
and | don't want to make this political. Dr. Murli Manohar Joshi said that
we said this at that time and we say this now. | do not want to say. It was
you yourself; the then Prime Minister himself was saying; the then Prime
Minister, Mr. Vajpayee, himseilf was announcing that they were going to
have FDI in retail. | don't want to make this point. But this is not an issue
concerning politics. This is an issue which concerns us all.

DR. MURLI MANOHAR JOSHI: Mr. Minister, a Member from your
side started saying it; otherwise, | would not have said like that. You started
saying it.

SHRI KAMAL NATH: No; | am not saying that; | don't want to say that.
He may have said so.

DR. MURLI MANOHAR JOSHI: All right.

SHRI KAMAL NATH: We did not. | don't want to mention that this was
something which the earlier Government also looked into. And why not?
The Government examines everthing. | looked into, and | have found the
studies made, in the past, by the Governments; leave aside whose
Government it was. But my Government itself made studies. | looked
into what the Group of Ministers said. And they had taken a view on that.
Fine. They were iooking into it. No issue. They even went to the extent of
saying, "We must have it.! | don't want to say—I don't want to get into the
politics of it because | think it is far too serious a subject. To get into the
politics of it, | do not want to say what was said in your own agenda for
the 2004 elections -- that this is a must. Now when | hear this—and |
appreciate Mr. Jaitley for drawing my attention to these concerns.
Certainly, as time goes on, we see some more things, some more things
come to light, some more inputs come to light. He has drawn my concern
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to very valid things; | have no contradiction to that. But, Sir, the basic
question, about which | felt concerned, was that this became a discussion
which got centred around Walmart. | am not bothered about Walmart.
Whether it is Walmart or not, is not the issue. The question is. What is
good for our country and what is not good for cur country? And that is
what we should look into. When we are talking about retail, what do we
mean by 'retail’? This is one thing which | grapple with. What is 'retail'?
Now, there is a big retail, there is a small retail. There is a retail of goods
by the kiryana shops, our neighbourhood shops. There is a retail of
electronic items; there is a retail of sports goods; there is a retail of
foodstuffs: there is a retail of fashion items. So, do we take all kinds of
retail under one umbrella? This is what | have studied. | also thought that
retail is just generalised. So, what is retail? First, there is small retail
versus big retail. The question of FDI. comes much later. It is a question
of big retail versus small retail. Today, you have kiryana shops. You have
having these hundreds of malls open up. You have hundreds of big, big
food stores. My friend, Shri Ramdeo Bhandari said ‘<1<t # &0 % war ar &t
5 3@ i o7l eoom # yfern ot faerdt @ - sritfen &t g & - &% sTew
3R ye=ar ot faemm 11 So, what retail are we talking about? Just saying
"retail’, we may be misleading ourselves and, | thought, maybe, | am
misleading myself if | just look at one aspect of retail. What is the retail
which is incremental and what is the retail which is not incremental? what
is the impact of allowing a big retailer? Today, as India grows, we are
growing; we are having 8-9 per cent growth. We are having growth in our
manufacturing sector. What is the macro-economic situation? We have
peaple, 20 million people, belonging to the middle class. Our retail sector
is growing. Our retail sector is substantially growing every year. Now, that
retail sector is going to be serviced by large retailers. Leave aside the FDI
for the moment. That is why local Indian retailers, local Indian business
houses, are coming into retail and these big business houses, which are
coming in, have made a judicious business decision that we want to go
into retail because there is a growing market and rightly so. If our retail
sector is not going to grow, where is the demand of our growing population,
in the middle class, going to be met? So, the first issue is: Whatis the kind
of retail we are looking at? If we are looking at retail to protect our kirana
stores - of course, kirana stores, our neighbourhood shopkeepers, the mom
and pop stores, as they are called--are a very important part. But that is an
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4.00 PM.

urban phenomenon. Unfortunately, nobody talked about rural
phenomenon. Other than Sharad Joshiji, nobody talked of the food sector.
What percentage of retail is food? Such a large sector of retail is food.

DR. MURLI MANOHAR JOSHI: It is about 70 per cent in food.

SHRI KAMAL NATH: | am saying so. | am not disagreeing with you. |
am saying that. Now, how will we ensure that about 30 per cent or 40 per
cent of our food does not rot? Rupees fifty thousand crores worth of food
and vegetables rot. In my own district, we can't move out the oranges.
What is the percentage of oranges that rot? What is the percentage of
vegetables that rot because we can't get them into the shelves? There is
no back-end. What is retail? Today, retail is not mainly kirana:shops.
Large retail that is going to be done by Indian companies is technology. it
is technology in packing; it is technology in preservation. These are the
sources which we have to look at. So, first, we have to look at what is
retail, what is the type of retail. | was in Chicago and one large
electronics chain retailer met me and he said," | source two billion dollars
from China". This is a large electronics chain which is there. | forget the
name. It is "Bylight" or something like that. He soruces from China two
billion dollars. He says, "l have so many stores in China". Who was that
big Indian electronics retailer? It was an Indian, He says, "In India, If | will
have to do it, | should source this from India. Why should | source? What
can | source from India which | can't sell in India? No logic?. So, | said,
"No, we are concerned about the small persons”. He asks, "Which smaill
person sells electronics? Please tell me which small person in India sells
the type of things which | seli". That got me thinking that there were
different type of retail. Take, sports goods. They also met me. They said,
"We too do. Where do can we ask for sports goods from?", If we are to
develop, we have to have an economic chain. | am not talking necessarily
about foreignerrs. | am talking about Indians. So retail cannot be looked
at in generality. Retail has to be looked atin what type of retail it is. Now
there is this concern that if FDI is allowed in retail, Wal-Mart will come in.
This Wal-Mart phobia should not mislead us. (interruptions). Let me finish.

DR. MURLI MANOHAR JOSHI: Or it can be anything. Because Wal-
Mart is popularly known, therefore, it is ...(Interruptions).

SHRI KAMAL NATH: Everybody was citing it. What | am saying is
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(Interruptions). Let me complete my sentence why | am saying this. The
issue is not Wal-Mart. the issue can be the big players when they come
in. Why only Wal-Mart?

SHRI SITARAM YECHURY: That is the point.

SHRI KAMAL NATH: They issue is what can they do. (Interruptions). it
can be anything. That is the point. It is a question of big versus small.
There is this concern that when FDI is allowed, these big players will
come in and some of the predatory practices they have used or because
of the deep pockets, they will displace the existing employment and the
existing retailers. Sir, this concern can be valid. At the onset, | must say,
as | have said, there is no policy which we are going to announce. There
is no policy which we have framed on this. Even in the WTO—offer on
services, | would thank Mr. Jaitley when he said that keep this as a
bargaining point. We have not agreed to this. We have just made our
offer for services. We have not agreed to the opening of retail. Let us be
very clear. | must say that | do not know the model. We are committed to
the Common Minimum Programme. Shri Sitram Yechury has said that
there are three ingredients. The three absolute ingredients, which he
named, are necessary for FDl or any kind of FDI. | completely agree with
him. He said that it should augment manufacturing; it should upgrade
technology and thirdly, it should generate employment. | completely agree
with him. Whether FD! in retail is going to do that, | am afraid | cannot
give you the answer. That is why we don’t have a policy. if he says | do
not know it. | completely agree with him. | have said so before he spoke
that whatever he is going to say | am going to agree with him.

DR. MURLI MANOHAR JOSHI: Do you agree with us also?

SHRI KAMAL NATH: No, | agree with Shri Jaswant Singh. So | hope
that he would disagree with me when | say that don't have a policy be-
cause he has a policy.

DR. MURLI MANOHAR JOSHI: You should be candid enough to say
that you agree with the Opposition aiso.

SHRI KAMAL NATH: | am saying that | agree with his observations
that these should be the ingredients for FDI. Why only in retail, these are
the ingredients for any FDI because we do not want to allow FDLI...

SHRI ARUN JAITELY (Gujarat). You cannot disagree with him and
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you cannot say that you agree with us because that will have adverse
consequences ... (Interruptions).

SHRI KAMAL NATH: | want to be very clear. In all my public pro-
nouncements on FDI, | have consistently made this point that unless it is
incremental in these things, India's economic growth is not driven; it is
internally driven, unlike China's. if China's growth is driven, China has 10
times more FDI than us; six times more export than us and only 1.5 per
cent more growth than us. It takes much more fuel to drive China's growth.
It takes much less fuel to drive India's growth because India's growth is
domestic market driven. So ail these macro economic parameters ...

DR. MURLI MANOHAR JOSHI: Would you assure us that domestic
market will not be handed over to the foreign players?

SHRi KAMAL NATH: There is this concern that FDI in retail will displace
us. The Government is still studying this concern. | have no answer. |
can't even say, "It will or it will not". But the Government's objective is
very clear. Our objective is laid out in the Common Minimum Programme.

SHRI SITARAM YECHURY: | am very happy that he has agreed to
this condition. The only thing | want is an assurance that if their study
finally proves that the FDI in retail, instead of generating employment
will, actually, reduce employment, then, they will not announce it. That is
the assurance.

SHRI KAMAL NATH: | am saying that we are committed to our
Common Minimum Programme. And there are certain essential
elements of our Common Minimum Programme. So, it should be
taken that the Government will stand by its Common Minimum
Programme, which we have been doing and we will continue to do it
because our Common Minimum Programme is not a matter of
convenience,; it is a matter of belief and conviction. That is why, for
the last one-and-a-half years, | have been studying this, going from
place to place, talking to people, because | wasn't satisfied myself.
And when | said, "l was looking forward to these discussions”, | was
looking forward to these discussions that there may be some
concerns or, maybe, | have some concerns which you aren't
expressing. Let me tell you this that there are concerns which you
haven't expressed...

348



[23 May, 2006] RAJYA SABHA

SHRI SITARAM YECHURY: Share with us.

SHRI KAMAL NATH: | will share that with you. There are cocnerns
which have not been expressed in the House...

it Yuw @O (ITEA) : 9 § wed # fF you share with us, & gaet
= & f% 4 Coordination Committee & it R w1 waha &1 79 w3l S § w57
# g7 svara =91e foh 3o daeeie wee W HE ot Hifama S w3 | uge,
3 g &1 favarg # ot 3t wea & 9y I F 1 Coordination Committee
Had F ahd gt ® Wy I T 4, A9 R F 3] 9, 9T F)
fagarg # o1 i o9 & sy wit i om9 w8 FHifoma saon %3 | 1=,
T § oo ifa Y S S

M AGt: Fa@ FenIea i fF g A g ol mEca A w @ =
% please share with us. So, we mean sharing in the House, not sharing
anywhere else.

STt g T gEfey 39 39 clarify P 137 sl smwl e
fora & f o 12 iferm Sivon 3 @ vo weA d 130, €} /97 FRw)

SHRI KAMAL NATH: Sir, on various points, | would not go into the
specifics. As regards some of the points made by Dr. Joshi, he said that

this is going to hurt our culture; this is going to hurt our ethos. 3R FDI
retail ¥ st 2, At 9% gudl depfa iR @R FI 9y gwifaa sum, smaet g |
F 7 ft A wHa T 197 ot = 91,99 U WEAE 919 A FE o w0 s
aeh a1 forelt wehrR 1 oiR g e &, o T9 A diEfa of deeer wwifeaa d
¥, 39 A 7 geh1 G- 9 T et T

Sir, one concern which has been expressed here is that retailers will
not sell Indian goods...

T el A Sireht: w5t Sft, #F 5 9 wE 41, 98 39 sense ® & Fal o,
forgat atw g 3o fan €1 1A o 9% 9| Sd sense # &l off, e W e
gt g # faar & w & f ¥ f9a9 ot centralised economic systems 1
9% | centralised culture, uniformity of culture =t |1 gf7ar # far & w1
2, 98 Tae® 91w §1 379 choice @® @ @ &, fawsw 3 pluralism %3 2,
I @ B @ ¥ | 3ufae oy 39 e e ) ' wiee afi srw i E
FOX AR Y T FF IS 2, g 9¢ ¥ <1 & R L (F@uE)
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AN wHer MY : § g% 7 Fg W § 7 oA w1 €, T w1 f w9 weEt A w
2, 1 9% 7§ @e & sm9d &@ 71 One thing which was mentioned here,
which | want to dispel, is that retail means allowing import. In the retail
today, what imports are allowed under our policy and what tariffs are
there, they are, in any case allowed to be sold. Somebody need not allow
FDIlon retail. If the Indian investors want to import, the question is, whether
they can be comparative. So, anyone who is going to do retail, whether
he is foreign investor or he is an Indian investor, will necessarily import
on his term. | think this is very misplaced today because today you are
getting all imported things. You pay a duty and you get it. So, that is a
misplaced concern and | want to dispe! that. The only thing which | would
like to say is, since WTO was mentioned by Mr. Jaitly, | want to repeat
two points so that he will remember that he gave me this advice. The first
thing to which he drew my attention was that agriculture was on the fast
track and services were on the slow track. | must assure him—that is the
whole argument we are having—that we cannot put agriculture on the
fast track and put services on a slow track. With our new demographic
structure that India has, we have great interest and great concern in the
services sector.

The second point he made was that retail can be used as a bargaining
point. Sir, up till now, we have not agreed to it. We are in the process. We
have recently submitted our offer on services to the WTO. We have not
agreed to retail. So, | want to just say that up till now that has been the
situation.

Sir, the other point that he made is that it is all give-and-take and that
we must keep all our bargaining chips in our pocket. | agree with him—
because he has himself handled it. The other point is that our own retail-
ers are coming into the foray. | must point it out to the House that there
has been a great opposition from the Indian retailers to allow any FDI.
Naturally, they would not like competition. In 1991,'92, '93, when we were
liberalising foreign investment, there was resistance from many others in
all the industries. The same people who were big opponents in 1991,
1992—we remember it because we were in Government—who opposed
liberalisation, have become the biggest proponents of liberalisation. So,
there is, and there has to be, opposition locally from our Indian investors.
That is a fact. We take it into account.
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But, in conclusion, | would like to thank Members for the concerns
they have expressed here. | would like to thank Members for drawing my
attention to their own concerns. But | would like to reiterate and reassure
that our Government is committed to the Common Minimum Programme;
our Government is committed to ensure that and we logk for any
employment generating avenue which could be opened, which creates
employment, which does not displace employment.

DR. MURL!I MANCHAR JOSHI: Will the Minister assure the House
that he will bring the policy before the House before implementing it? Is
he committed to this or not? This is the basic question now. Whenever
your studies are complete, whenever you come to a certain conclusion,
whenever you are in a frame of mind to give us a clear-cut vision of your
FDI policy, will you come before the House or not with that policy?

SHRI KAMAL NATH: Sir this Short Duration Discussion is not about
this. Government makes its policy. Government will continue to make its
policy.

SHRIARJUN KUMAR SENGUPTA: Kamal Nathji, | hope ou do realise
that the Prime Minister himself has said that he would try to promote FD!
in retail. Are you saying that you are not interested in this or you have not
studied the implications? | gave you a suggestion of having export per-
formance in the WTO negotiations. Are you considering that, or, are you
still saying that you have not thought about all the different things.

SHRI KAMAL NATH: | will say that we are looking at various modules
and the essential ingredients, how to achieve those ingredients which
the hon. Member has pointed out, whether it is by export obligation,
whether is on type of investment, whether you will invest this much or
not, all these will be taken into consideration when we formulate the policy.
At the moment, we are still looking at it. That is the point | am just trying
to make.

SHRI TAPAN KUMAR SEN: Sir, just a few days back, when a
discussion on this subject was initiated in this House, the hon. Minister
hinted at the basic problem, that it is the fight between the big and the
small in our: country. Corporatisation of the whole retail sector is itself
creating a very big displacement in the unorganised retail sector. Com-
ing of FDI in that sector will make that even bigger, even larger. So, how
will this be addressed? You must make it clear to the Hosue.
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SHRI KAMAL NATH: Si, | have said repeatedly that there is a question
of the big versus the small. Whenever any big player comes, whether it
is FDI or whether it is a local investor, when it is a large business group,
there could be, | am not syaing there will be—because we do not have
any large ones as yet, but they are going to come; we read in the
newspapers every day—that has got to be seen because at the moment
there is no foreigner; they are only domestic. And that impact, if it comes,
we will respond to it.

SHRI TAPAN KUMAR SEN: They have already started coming.

MR. DEPUTY CHAIRMAN: Hon. Members, the hon. Finance Minister,
in response to the demand in the House, is making a statement. And, |
would like to remind that whenever a statement is made on demand,
there are no clarifications sought on that.

SHRI DINESH TRIVEDI (West Bengal): Sir, clarifications should be
allowed on that.

MR. DEPUTY CHAIRMAN: No clarifications. Yes, Finance Minister.

STATEMENT BY MINISTERS—Contd.
Recent Developments in Stock Market

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, over
the last one week, the events in the giobal markets, especially movements
in the commodity markets, have brought sharp volatility to the stock
markets in many emerging markets. Markets both in the developed world
as well as in the emerging economies have seen sharp corrections. There
has been a decline in Russia, China, Korea, Brazil and Indonesia. India
also saw considerable volatility as part of these global events. The last
two days of the previous week saw a fairly sharp correction in the stock
markets in India.

The market sentiments on Monday were weak and, consequently, the
markets began to fall. Sensex had recorded a level of 12,217 on
17th May 2006. On the next day, it declined to 11,391. On 19th May,
2006, it lost another 452 points to close at 10,938. On 22nd May, 2006,
markets hit a 10 per cent circuit breaker at 11:56 a.m. when it reached
9,826 and as per procedure trading was suspended for an hour till
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